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Particulars to be examined Endorsement as to result of Examination

1. s the appeal competent ? | _ . %4 f

2. (a).!s.the application_in the prescribed.form ?

(b) Is the application in paper book form ? %

(c) Have six complete sets of the application
been filed ?

3. (a) Is the appeal in time ?

(b) If not by how many days it is beyond
time ? ’ -

(c) Has sufficient case for not making the

applicafion in time, been filed ?
-_

| WS
4. Has the document of authorisation;Vakalat- ‘

nama been filed ?

5. |s the application accompanied by B. D./Postal
‘ Order for Rs. 50/-

6. Has the certified copy/copies of the order (s) : T/\N’/\l /’22 W 0‘(5(/\Qt/\ O"T‘;Q‘/U
against which the application is made been ‘ .
filed ? \ T SINEW RS Rneom
SIS S Wmﬂd%w { Lwiones vl
% "U"”"“ch( Ny MW A9 b eads

upon by the applicant and ‘mentioned in

7. (a) Have the copies of the documents/relied —,
e s )5 s
the application, béen filed ?

above duly attested by a Gazetted Officer
and numberd accordingly ?

(b) Have the documents referred to in (a) \ @ if—P Q | ﬂ\{ ' f
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CENTRAL. ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH

LU CKNOW

0.2. No. 174/86

Shanti Brasad Applicant

-~

versus

General Manager, Northern .
Railway and others , , Respondents.

Hon.Mp, Justice U.C. Srivastava, V.C.

Hon. Mr. KQ Obayva, Adm. Member.

(Hon. Mr. Justice U.C.Srivastava, V.C.)

The applicant’has challenged the promotion of some
of the respondents on the ground that he has been
superseded by his juniors in the matter of seniority
and the seniority list which was made, was not published
andin case promotion rules would have been followéd

and he would have not been discriminated, the applicant
would have been promoted much earlier and would bave

become senior to the respondents 4 to 10.

2, The applicant was appointed as casgal labour

in the year 1973 (on 20.6.1973) on the Northern Railway

Electrification Allshabad which was a work charged anad

temporary unit of the Northern Railway butlater on it

was decided that a large number of casual labourgyworking

in the unit weré tobe transferred and absorbed in the

Permanent unit of Northern Railway.50 casual labours
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' inciuding the applicant working in the Northern Railway

Electrification Allghabad were screened ammax for

transfer and absorption in the regular cadres of
different depattments of the Lucknow over the

Northern Railway o n 22,4.1977and on. 25.4.1977.

According to him he was listed for trather and
} IV .
absorptioning%he department of respondent No. 3 vide

‘order dated 27.4.1977 and the name of the applicant

appeared at serial No, 48. As a result of the

transfer and screening and‘absorptipn the appli¢ant
who was spéred frcm Allahabad,joined his duties under
C.Te1./NR/LKO on’4;5.77,’wheee he was posted in the
capacity of unskilled Khalasi in the grade of Rs 196~

232. He was entitled to promotion to the post of

Semi skilled, Skilled,Highly skilled Grade II and

Highly skilled Gr, I andby virtue of his seniority

the applicant was due for promotion to the g rades

mentioned above, Butthe seniority list was not

. . / . .
published and the applicant was superseded in this

manner.valthOggh comingAto know of the same he has
been making repregéntatioﬁs'after Lepresentations,:
2, Acc&rding to the reSponients,ﬁhé~applicént
cénnot claim any seniority or promotion.It has been '
pointed ouﬁ that by them that most ofAthe respondents
were promotéd in the ygaﬁ 1979 or in the}year 1984,

but the applicant did not challenge the seniority
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applicant was not knowﬁftq him. The applicant was

nefer appointed on the post of unskilled Khalasi

but he was appointed as temparary status casual labour

against T.L.&, because he had completed 120 days
cohtinuous service as casmél labour.vide letter dated

2.7.1977 thevapplicant was given temporary status.

He was placed before the screening committee and
after being successful a panel was formed on 6.5.80

and in this ﬁanel he was pléced at serial No, 5, whereas
the respondent No. 4lWas appointed on 17.11.80 as
Casual labour under Sicnal insﬁector Lucknow, in
Lucknow Division itself;;?he applicant was declared
surplus in the ?ailway Eléétrification,.Northern

Railway, Allahabad and ‘as suchhe had no lien in

Lucknow Division. The General Manager, Northern Railway
88 an act of grace considered the staff of Railway
Electrification, Allahabad for absorption in other

division in class IV category and due tothis reason
the aspplicant was absorbed in Lucknow §ivisi6nvas

temporary status casual labour against T.L.a.

3.~ According to the applicant the respondents

-4 to 10 are sppointed in the Signal and Telecommnication

Department which has two promotion and seniority

unit§for Khalasis, namely ég%/for Signal and the
. W

other for Telecommunication Bramches under the Signal




Inspector.and Telecommunication Inspector and
the casual labourg shall count their seniority from
the dateof their posting in the regular dadre after

screening and forming a'panel. In case of a request

for transfer from seniority and promotion unit to

another t he transfer sha_llrvtake ‘their s eniority at
g‘ "'thevbottom below all whoée who were scfeened dufin§
February, 1978, a panel of 356 menmbers was drawn for

absorption in the regular cadre in the promotion and

'seniority unit of Signal Khalasis under,the Signal

! : Inspectors,whereas ﬁhe applicant, as per allegation,
A - was screened on 23.4,77 and 25.4,77 for absorption
in regular cadre. IthQa on the basis Qf screening
that he was absorbed in\tge Khalasi in the unit of
e , o I
Telecommunica;ion Khalasis under the Chief Telecommue
" nication Inspeétor on 2.7.77 and was found medically
; . fit, The respondents 4 to 10 were absorbed in the
Seniority and Promotion Unit of gignal Khalasis under
Signal Inspector sometimes after February.1978 and

thercafrer they soughg for request transfer from Signal

to Telecommunication unit and in this manner the

i ‘applicant is senior to all these persons.

4, From Annexure 10 to the application it appears
that the applicant was screened in theyear 1977 and
the names of the respondents were interpolated in

in the year 2978. No clear cut explanation has been
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gdRn regarding this.The learned cdgnsel for the

vreSp&ndehts contended that the applicant should

have challenged it earlier. The applicant has been
making representations after representations and

failing to §et relief he approached this Tribunal.

Notwithstanding the fact that the applicant was

screened and medically eXamined for being &bsar bed

at Lucknow, he was declared as surplus and notwithstan -

dint that a decision which wgs taken earlier for

absorbing him»at Lucknow by WQy of grace he was

~sent to Lucknow as Khalasi, as such the decision is

not clear. There is no dispute that the seniority

list was not pubiished.Accordingly the respondents

aré directed to consider‘this matﬁer again taking
into cbnsidera;ion “the _pleés taken by‘the applicant
‘that the;.wéSF $creeﬁ¢d in the year 1977 and the
.name'ofvthe respondents was inte:polated inthe year
1978, if that be so*the applicant came'into service

earlier and he must be given due seniority and

‘consequential
Lpromotion within a perlod Oof three months from the

date of communication of this order and to consider

that in the circumstances it may be said to be a

. 6> '
Case Of bottom seniority @r it would be applicable to

eaCh ) W/M M# - L’q/

&dm, Menber, _ Vice Chaiman.
Lucknow: ated 21.5.92,




" APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL

For Use in Tribunals- Office .
, ; ~
Date of Filing -
or = -

Date of receipt by post 0

Registration Noe____ 8
Sige 8 .

Registrar )

-

‘
4

In The Central Administrative Tribunal
Additional Bench, Allahabad

. Between
1% Shanti Prasad s/o Sri Mangal Singh Khalasi Working

in Telephone Exchange N. Rly Charbagh, Lucknows
- oo e Appli Cant‘Q s, T
And

‘1. The General Manager , Nbrthern,Bailway Baroda House

New=Delhi's

D4 - tludonp e qu\
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+ Divisional Railway Manager Northern Railway Hazaratganj
Lucknow.

"3 Senior D&v1slonal Slgnal and Télecommunlcatlon Englneer,

¢ {{Northern Railway, Hazaratganj,Lucknows

4. Sri Kamal Kishore Cable Jointer Grade-I Northern Rallway

Telephone Exchange Charbagh; Lucknowsd

's's « » Respondents’s

Details of Application:

1 Partlculars of the Appllcant'

i) Name of the applicant- -Shanti Prasad
ii) Name of Father - Sri Mangal Singh
iii) Designation and office- - Khalasi Telephone Exchanage
- in which Employed: N.Rly, Charbagh, Lucknows

iv) Office Address: - - Shanti Prasad Khalasi

) _
v) Address for service of g ' Telephone Exchange N.Rly
- ) ‘

all notices Charbagh, Lucknows

Q@}\ii@&&«R\ : contd, -on 2.

i
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL | %

' ADDITIONAL BENCH, ALLAHABAD |

Application Moo |/ %, of 19865

Between

1% Shanti Prasad. ‘e« seeApplicants

\

and

1. General Manager N.Rly & others. % ..Respondentsi

PAPER BOOR
, - a
Sl.No'.w Details’ Pages
e Erom-Td
1, Applicatidn | | 1«9
2% Details of Indexs 10 (in duplicate)
3% ' Aﬁnexure No.l | ' ‘ 11-12
45 Annexure No'2 13
5.  Annexure Nofe3 | 14
6. Annexure No%4 | 15
Te Annexure No.5 . 16
85 Annexure Noi6 ' 17
| .? Annexure Né@ : 18
10, Annexure Now 8 19-21
115 Postal Orderi‘ - ' 22
L2 Vokolol Movna. — 23

L o . o e =~z
- , ‘ ' (Shanti Prasad)
Lucknow/ Applicants
Dated:R) April,1986%

— T e |
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2.

‘ . . 2. Particulars of the Respondents:

(- @w%/'\"\”% i) Name and designation ) 1% The General Manager Morthern

7»6%44«v9jmq%3 - of the respondents § - Railway Baroda House New Delhi%
. Sy (& ii) Office Address ‘ ‘
& -clhab i) G:fi; Rest sdent )" 2% The Divisional Railway Manager
Cne s ( -~ of the Respon s -
A @}’Yb&éﬂﬂ¢ : o o o ) N.Rly Hazaratganj, Lucknov
§0~Q\3iﬁ&h&aaﬁk iii) Address for service % o L SIaN 4L
- ’ ~ of all Notices ) 3. Senior Divisional Emgiresr and
ﬁdL,Tﬁqﬁh“” j . ' ) Telecommunication Engineer N.Rly
e 7}£4T$“V“" 3 Hazaratganj,Lucknows
Sv s paec (T o : |
PY QL. clnit- Lo~ % 4, Kax:f\l Kishore Cable Jointer Gr.l
<f o j Northern Railway Telephone
Yb4%*3%- Q*ZE;fJ ' 3 'Exchange Charbagh, Lucknow.'
K S S '

Qnﬁyvgyh;; 3. Particulars of orders against which application is made

-«pqxélﬁgg i) Order No. The orders of promotion of the following
W ii) Date

iii) Passed by i has been superceeded by those who are juniors

iv) Subject in § to the applicant in the matter of seniority. etcy

- Brief

d

% employees so far inreSpect that the applicant
|
)

on account of Non publication of seniority list,

‘ B M N ) ) . L - ] L
Non observance of promotion rules and d1§3em1natlon with the

";45% applicant as he has come on transfer from Northern Railway
Electrification Allahabad by respondents No%3
Sl.Nos Name Designation Grade  Date of Promo-
yﬂwjﬁic) A 1v sri Kamal Kishore — T.C.M.III 260400 15¥5.1979-
AV . C I I 330w 480 z;§§{1984
AL g r'4 | cJ 1w 380-560 314571985
}gifj;:zéﬁéQ/AZ% s» DeB¢ Mukherjee TCM III 260-400 23%5@1979‘
.716'?¢w/ 3% 4, Pa;meshwar cM IIT | 260-400 15:.5.1979
ﬂ‘ivfgé 43 ,, Prem Chand TQoM III | 2605400 1.3%1984
.~ 5¢,, Chhabilal ToM III 2609400 1141071984
65 ,, Nankoo Taw 111 © 260-400 - 12:10719844
7;," Ram Kailash i (o IIT 260-400 12.1071984

contds on 3%

TR
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" 4, Jurisdiction of the Tribunal:

Y

‘The applicant declares that the subject matter
of the orders against which he wants redressal is with in.
the jurisdiction of the Tribunali
5. L&E&EEELQI?

The appllcant further declares that appllcatlon

'is within the limitation prescrlbed in Section 21 of the

Administrative Tribunais Act 1985,

6% Facts of the Caset -

The facts of the case are given below:-

l@ That the appllcant was appointéd on the Northern

Railway Electrlflcatlon Allahabad on 20.6.1973 in the capacity

of Casual labour and therea&fteu’on completion of 120 days
services of casual labour he attained the status of Temporary

Railway Servants under the railway ruless

2)  That aforesaid Northern Railway Electrification‘

Allahabad, happened to be a work-chasged and temporary

unit of the northern Railway% As such a large number

of casual labour working in this aforesaid unit were decided
to be transferred for absorption in regular and permanent

units of the Northern Railway%

3) That consequent upon aforesaid decision,fifty.
numbers of the casual labours including the applicant .
working in Northern railway electrification Allahabhad

were screened for transfer and absorption in the regular

.cadres of different departments of the Lucknow Division

over the Northern Railway on 22.4.1977 and 25.4.1977%

contds on 4
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4,

4 That the applicant was listed for transfer
and absopption in the department of respondent No%3,

vide Northern Railway Eleqtrification Allahabad letter Nots
RE/NR/E/Absoprtion-CL/77 Lucknow datéd 27:4.1977.

read with APO (FC) Ne Rly. Lucknow divisign létter

Nos 220-E/Screening RE/77 dated 22.4.1977 and 25.4.1977
wherein the name of the applicént appear at Sn. 48. |

A true copy of the letter is annexﬁre.(l) of the application

5) That as result of aforesaid screeﬁing and
transfer for absorption , the applicant héving been

spared from Northern Railway Electrification Allahabad,
reported to resume his duty on Lucknow Division of

Northern Railway; on 4.5.1977 as mentioned in the 4
Divisional Supdtses N. Rly Lucknow- letter No%220-B/Screening
/RE/77 dated 6.5.1977. A true copy of the letter is annexur
(2) of the applications |

6) That on resulption,of his duties in Lucknow
Division of N.Rly fhe applicant was posted under CTI/
NR/LKO in the capacity of un-skilled Khalasi in the grade
of Rs.196=232 vide Divisional Supdts Nerly Lucknow letter
NouZZO—E/Screening/ CL-RE/77 dated72%7?1977., Since then
the applicanf is serving under the control of sexwirgx .
respondent NbQQQ A true copy of the letter is annexﬁre-S

of the application¥

7) That the applicant being an un-skilled Khalasi

under the control of respdndent No¢3 was entitled for
his promotion to the various higher grades of his cadre
on the basis of position of his seniority and otherwise

suitability against the following promotion grades:-
Un-skilled -  Rss 196-232

Semi=skilled Rse 210-290
52§T¢£ngqu ~ contd. on 5.

s - AT m— YA e e



5.

Skilled Rs. 260-400
Highly skilled Gr-II- Rs. 330-480

Highly skilled Gr. I - Rsy 380-560 and so o

8) That by virtue of his position of seniority
and otherwise suitability the applicant is due for

his pex promotion to the grade Rs.260-400; ,Rs.'330-'480
and Rs%380-560 for skilled grao}ed post but he has been
confihed in the recruitment grade of Rs.196-232 for uh-;s

skilled khalasis

A | 9) That the reasons for the aforesaid supercession

and anamalies are the result of non-publication of seniority

N lists, non =~observation of promotion rules and discriminating
A P

treatment with the applicant who happened to come on
transfer from Northern Railway Electrification Allahabad,

a separate uniths

: 10) That consequent upon aforesaid anamalies the
[Liéa) "(pw ﬂw
z...wv?f“ )
Wuj Higher grades superceeding the claim of the promotion of

juniors to the applicants, have been promoted tb the

A 1?4\,%«7« ,
JM&W the applicant".‘ The details of some of the juniors are
W(W‘% .

WY wn 1G9, g Ton given below:-
Frnn & o U Mcaumi=

Lk Anfrodon 170 1 5951 No,  Name Date of apptt. as Promoted to Bate of
L / ncﬁ}‘ /‘u - CeLls & Reqular grade of promotio
@ fonr) wg\’ ln 1. STi Kamal Kishore 19.4.75 24.2.1978 260-400 15.5.1979
- 330-480 2.5:1984
o [w-é,dwma | 380-560 21.571985
A o & G b~ (lank” . , '

¢ Thina 2: ,, D.f& Mukherjee 17.12.75 NIL 260-400 23.5.1979

s e onier & 3. ,, Parmeshwar 24,11576 24.2,78 260-400 15.5%79
T appbiconcl W 4o prem Chand 2646.77  NIL 260-400 1331984
f’j\ff %f:‘:?"mz ‘57 ,, Chhabilal - 48.78  260-400 11$10.1984
o ?wn$<~«o seeg . Nankoo -  11,8,78 260-4000 12:10.1984
\-’ P @“a (‘789

{on ‘mdmmM Pa "7+ ,, Ram Kailash - 1978 260-400 12.10.1984
’ rd Er

i,,\. 7 Applicant 204641973 22.4.77 196-232 Since

L‘p‘[ Lf fa é a 1

. . prointment

- ﬁ‘r}u:uM| M/ﬂ—j_
—f;Q Conr g -E_. <

nz (M -\N5 : contdv on 6%
wl&“mvr-pm 4.4/4/ ~at, G f ndnt T '
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Ao
1) That a £ﬁ? reading of the details shown in the

foTe going para it is evident that the applicant was
entitled to get his position in the promotion grades

which the respondant No.4 enjoy at Sn.l above, For the

least the applicant would have undoubtely been promoted

to the grade of Rsy 260-400 from between- 15:5,1979 and
12?10.1984 positively and the'promoti;n of the respondentﬁ
No“4 to the post of Céble joiﬁter in grade of Rs.330-480 and 3
380-560 from 2:5:1984 and 26.5.1985 respective is illegal void

and 8 inoperatives

12) That the applicant peprésented against the
anomalies with him to respondents Nos 1 to 3 and the
Prime Minister of India but he got no response to his
representationt7Finally the applicant fave a legal n;tice
U/s 80 CPC to thé respondent No.l through his counsel
which too was not responded. Hence this application

before the Tribunali

7- Relief Claimed:

In view of the facts in pawa 6 above the applicant
prays for the following reliefs:- '

B e sehier M Treoki e [0

- a) " The applicant be declaredl}o have been promoted ?%

to tbe grade ofRs.260-400 with effect from 15.5.79?%
and to have been promoted subseguently to thé

post of CableJointer in grade ofRs3330-480 and Rs.
380~560 with effect from 2.5.:1984 and 31.571985
respectively and that the promotion of respondent
No's 4 to‘;EEAPost of cable jointer in grade ofRs%
330-480 and 380-560 from 2.8.1988 and 311571985
respectively be declared illegal , vo;d.and

in-operative%

%SM( Contqr



£ -

T

b)) Consequent upon grant of relief 7(a) the
respondent Noi 1 to 3 be commanded to make-
payment of the arrears of salary and allowances
adéissible from time to time for the pro;otéd
grades for the intervening perlod to th

IS & 9979 % L?’
appllcant WE%" 45 B e SO @&La.gtzo

):E Cost of the appllcatlonJ
d) Any other just and equitable relief,
8. Interim Order:

Pending Final decision of the application the

applicant seeks to issue of the following orders:-

i) The applicant msy be promoted to the grade

of Rse260=400%"

9% Details of Remedies Exhausted: '

i)v Representation made to Sr; DSTE/NR/Hazaratganj
Lucknow on 23/23.2.1984 with no response
...Annexure (4)
- 1i) Representation made to-GM N.Rly Baroda
~ House New—Delhivon’5.3.1984 énd 14.5.1984
with no response’ - |
| eee’s Annexure (5 §&(6).
iii) Representation made to Railway Minister
Parliament house on 1.6.1984 with no response
' ';..Annexure (7)
iv)lNotice u/s 80 CPC given to GM NR Faroda House
- New-Delhi during May 1985 with no.résponse%

“c§§§£gxﬁﬁgicl

+soAnnexure (8)

contds on 8
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10. The Matter not pending-with other Court:

The applicant further declare that the matter
regarding which the applicant has been made is not
pending béfore’any“gggft of law or any other autﬁority4'

or other Bench of the Tribunals ~—~

11 Particulars of'Baékgasaéés/Pbstal prdé:.in

respect of the'Application Fee:

1) Ne: of Indian Postal order(s) = D.D 997755
. . 4

2) Name of Issuing Post Office: G.P.0./Lucknow.
3) Date of Issue of Postal order: 21.03.1986

' 4) Post office at which payablet At Allahabad in any

12% Details of Index:

An Index in duplicate cbntaining the'details

‘of the documents to be relied upon is enclosed:

13« List of Enclosures:

i) Annexures 1,2,3,4,5,6;7 & 8%
ii) Postalorders
iii) Details of Index in terms of para 12 of the
applicationi
I,shanti Prasad S/o Sri Ménga} Singh aged _30 -
years working as‘Kha1§§i résident'of Qr. No% T/35/1.
Fateh‘A?iﬁégionf Charbagh,.Lucknowrdo.hereby verify

that the contents from para 1 to 13 are true to my

contds on 9.
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personal knowledge and belief and that I have

not suppressed any Material Facts&

-
" (Shanti Prasad)

Place:Lucknow/ Signature of the apblicént
Dated: 2] April,1986 o

- To,

The Registrar,
Central Administrative Tribunal,
Additional Bench, Allahabad,

Allahabadi
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

' ADDITIONAL BENCH, ALLAHABAD |

N APPLICATION - OF 1986
BETWEEN
Shanti Prasad voesApplicanti
" and
The General Manager and others' ‘ee«Respondents’

(1)

(2)

(3)

Details of Index under para 12 of the
Application¥

-~ A copy of the letter No RE/NR/jE/Absoprtion-CL/r_
77/ Lucknow dated 27th April 1977 from Northern Railway
ﬁlectrification Allahabad to his subordinate officer
regarding screening of surplus casual labour absorption
Lucknow Division.
eses Annexure (i)
A copy of the letter No¥220E/Screening/RE/77 .
»dated 6:5.1977 from Assistanf Personhel Officer
Divisional Supdts. Office N:Rly Lucknow to AEN(ii) .
 Lucknows

‘e e e e s ANNexure N0¢2)

| A copy of letter No?ZZO-E/Screening /CL/RE/ 77
dated 2/7/77 from Divisional Supdt: Office Lucknow &
CTI/NR Lucknows

o+ «SAnnexure (3)

N
SRS
(Shangi Prasad)

Applicant®
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

ADDLTIONAL BENCH, ALLAHABAD

APPLICATION OF 1986
_ _ ,- BETWEEN |
Shanti Prasad _ . s o seApplicant,
| and

The General Manager and others: ;.;Respondentgt

{1

(2)

{3)

Details of Index under~péra712’of‘the

g

_Applic

A copy of the letter No. RE/NR/E /Absoprtion=CL/
77/ Lucknow dated 27th April 1977 from Morthern Railway
Electrification Allahebad to his subordinate officer

fégarding screening of surplus casual labour absorption

~Luckngw Division.

esss Annexure (i)

A copy of the letter No.220E/Screening/RE/77

'dated 6+45:1977 from Assistant Personnel Officer

Divisional Supdts. Office N.Rly Lucknow to AEN(ii)
Lucknow.
_ essv.Annexure Nof2)
A copy of letter NoT220-E/Screening /CL/RE/77
dated 2/7/77 from Divisional Supdt. Office Lucknow
«s S Annexure {3)

A\ € 2\

{ Shan#i Prasad)
Applicant.
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ANNERURE, 3
c'. . {’

S ' Noxr ’chern Railwav ' _

No‘??O K/Screen,ing/CL RE/TI. j, ‘ - Divl, Sﬁ_pdt.'- Officéz.,‘..
k 3 : Lucknow -dt, iJul’y"I?a S
e b . * LA ,
. “; . aw vm—c
3 As

¢« v o .e ¢ s e 4 e . .* o o o L g

k- - % Beg:- Engagement’ Of Screened Casual Laboarers
e . 0 of R Eo, :N klallwayo :

B TR . ) . . .
L e Shri SK’M )ﬁé s who has réported -
+7 ..on Lucknow Division from Northern Rallway, Railwgy Electrj_fi(-ation. L
. ""Allghabad, is posted with you as temporary status casual ‘lagbour, as
( - .:.>"he has eompleted more than 120 days' continuous service, he is to be
| g )‘ 1'_". .paid in the revised scale of pay. He should be charged against T.L.A.
- which should be.obtained in the Revised Scale of pay. In case there 18 no
T.L.A, available, he should be charged against g vecancy.- for .the tlme -
T being. Ho should be taken on duty first without any deldy and under

—_~ *~‘j" no q:ircumstances he should be denied duty, - . o . \
ke will get the facill‘ges like pesses, leave sto. dike ..
“',*.». other temporary employees. He should be continued in service and in case
* “he is to le discharged prior pemission from this oi‘*?'i;:e nust be
i-'; obtained. His ‘services in RE shall be counted. He should be sent for
w7 Medical -‘Examination ‘after he has joined the post The date of his 7
BN engggement be. adv;sed to this’ office. R _ PEEPR
: £-::- t il (RaF‘TOO E&.—:l? - R .
A b e T .+ ifor Divisional S‘uperintiendent
. P T S ,‘ {  Lucknow, - . .
Copy to - o ' .
T ' plegse
S D$7¢w /MR /‘Ufor 1nf‘ormatinn. He wil.../ensure

complianc" 8»’3 ordered y the DTuIONAL uUPERIN 'EDEGT

M / & “in office. He should. apnrt

for dut‘y, AIlI class pass ‘i3 enclosed.

’ k.

2, sariye b
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: ynder instruofisne feam my ollent shri eh '
beasad son 2f v i Mengrl Singh vfo ® mm‘f
¢/0 N, Ly, Tel eyhone 7xchange, o ntbrth, Lucknaw [ herehy
ghve you the foilowing notlaa under sestion 80 1, 1, % .
L 1hat my alien® wus Lhnoed on the paiel fr the a1 ~n8

REEPRE ) yest for ebesaryrtinn on Luukuow diviefon fn terme of
S0 Al (1,8, ) M, RAy Divieion LUokiow & 1ittep

S -fioa«.i:m«R/:;@r-min@a Ay T¥dopted £8+4-T77 w4 £0.4.77, .

a
N

<7 R Mgt detiarNo, NE/NR/ R/ AbSIPT 140N/ PT/LK0 Antad
S fm:“'“f? : égg .g)g@‘umgl iobour including mv slieng
Y. . WeTe raguire & relensed for absaprtion fmmedi-tely §
L BrATaGe (10 ) takaow FP ”'ml iwnm oy :
Thas m,’; elient ‘r{oodrdi:xgly.W!‘@iﬂ.@‘d'% M.vmi‘f’é jon
4677 W0 by hiw Letter Noo REOT/-ordaning/30 /97 dited §
ib‘-:aé?? conrirmed'm-e Heae ~5K3. AWN ﬁil‘f} wUSKnow, - “

. it by 1etter o, EEE/yorerning/IL-ar/?7 d.ted 2719 1
the Divisinanl yexperintendeng Luaknow intiiped the ‘
STIMR/LKO that my olient who Dot ompkekafx rejorted
. on Lusknsw Division from porthern . Anilwey, Radlwny
Retgbishmea 't ALl habnd, 58 Fostad with hiwm wza.t.mmrnry%

#lohs. Pty Mﬁllwﬂ. Jnsurd L abouras ne hpd sompleted 1583 days onntinui
MALBS LS ‘gantiauoue servine, BY this l1etter 4t was aivaated thnl
Lo Advoaw: - my. glient ghould be foid the reviscd soel e ofn’"-gn md g

© 7. 4n enee there {8 Do Tk Ao avallnkl @, he shoul §¢
chcrgod ngninwt o ¥aimoy DT thetine being md ing

ne snould be Loken ou duly withoub any dsl ny o34 v dag
oircumstnovs he shoul ) be denled duty pnd Bo should .
be glvan i) facilitiss nf yasres, Lonve 810, 1ike ¥

Le axnvinued !

other senjoraey :"iloyess mdhe @hould
L. Bebvios end du ne ls dischapued yrior reyniseion
T gpom s frice mist be obtainsd a1 hie rerviaos fn ‘(% {
vy eoun tedand Lestly 40 was MFFECH AL WS )
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Yeo:rme put to Jroreordisc the intereat) vioht 14 nlwim
ef my alirnt with the rrm)t {un’mrr! ty my a1ient
have been rrameted whon rremation ip 44, an the bea'p
f scajerity- according to the Ante of arrainteent, &
‘11:1: of m.r&nrﬂ 31‘ the prreang vhe are junxgra tr my
‘elient is gmnexed herets, theuph 1t is ast exhimative,

8, Ihnt my alimt should bo pramrted md Tlnaod senievd
te rll those whs rrc juniors ¢ my alirnt rnd have

been premsted te tho detrinent of my o)

, ent, vhen
14y basfa of emiority 1s the datr »f st‘”t"’(nt”‘n% mi as

such tha deaial of rramrtien to my elimt vig-n-vis
his funiers is disorininatary md unervstituti-nal,
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7. Tpt my client gan n nunber of rereeamtntions on
8. 10-87, 26-D-83, 1-11-87 Ce11-87% DN-1.84, 31, 1-84
voBi84, BufA, 24-4-84, 14-5-84,0nd 1-6-84 nta,,
[ Re heed Mns hei paid sa Far ond my ocliont's rismt te
. tremstien hgs gene in the bnok Areynd hasmuar of very
~ stiff ond strang letter Lo, LW/ Seremning/ar-rv/
1 datod £»7-1977, honoes this netiec,

—~ 8, That the equse of notisn nsarucd te my alient en 4-%

1977 vhen he reperted far ity and on B5u5.1077 vhm he
was caufirmed B av Gasunl Labaur, ~d en the pferesanlé
varisue dnte glven in para 7 vhm. rerresemtatione were
glvenA ond wers unhoeded to,

9. Mt my nlien:t secks the fellewing reliefs i«

(1) that my client sheuld be promsted with
retrespective effeet in surerarzsiss te pll

these whe have been gromtel on the dpeir ot
seierity 1llegplly being junisrs te my - . mt
ad the smisrity and

, ﬁmmtin with gli
- 7 »enefits may be restore

te ny slient,

I, hore that the afvrespld rellef seught fer will ba
set right within the staotutery reried to awid further
simylisgtien and 1itigatien in the matter,-

yours sinaserely
{ Mohd, Tlyas ) A
Mokd. Ul .

MA, BSc,LLGg
Advorice

5-R A. Basai,
Tanu Lt ow
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e a “That with regards to the contents of

BEFOBE THF CCQURT OF CENTRAL ADMINTSTRATIVE TRIBUNAL,
| ADDITIO&AL BENGH ALLEdABAD.

REGISTRATION NO. 174 OF 1986.

Shantl Prasade —mmee—cee ceeomeeimenPETITIONER,

Versus

_The General Manager, Northern

_Railway, Allahabad & otherSemwmem=-n-OPPOSITE PARTIES,

A o The humble reply oh behalf of the
opposite parties Most Respectfully showeth:

1. " That the contents of parsgraph no.! of

the petition are call for no Gomments.

2 i That the contents of paragraph no.2 of

the petd tion are call for no comments.

¢
*

paragraph no.3 of the petition it is submi tted that
the petitionenzx has approached this Hon'hle Tribunal
with unclean hand and has not given detailed facts

' establishing his seniority over the employees shown

in paragreph under reply. The petitioner has aléo

IR

SR
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he . |
failed to show a8 to how/hes been superseded by the
‘persong shown in péragraph under reply, No defenite
rule of the & Establishment Code or Bstablisment
Mannusl has been laid down by tbe‘petitionere The
petitlioner himgelf has admitted in paragraph under
N reply that he came on transfer to Lucknow Division
of Northern Rai;way from Rallway Electrifiéation,
Allahabad, itself clearly indicates that he should be
o given bottom senlority vorking in Signal and Tele |
Communication Department of Lucknow Division. The
). | - contrary allegétion'made in paragrapﬁ under reply is

dlstorted on material points and are denied.

b That the contents of paragraph no.4 of
tize petition as stated are not admitted and are denied.
.ﬁﬁj This Hon'ble Tribunal'have got no Jurisdiction to
F,' 1 entertain the petitioner's case inasmuch ag the
petitioner has not exhausted the . departmental remedy
and has purguaded his case case before this high
7powerea Tribunal in a pre-mature stage and in this
view of the matter the petitiongy is liable to be
 ddsmissed.

Se : ‘That the conteﬁté of paragraph noe5 of
the petition as‘stated are not admitted and are denied,
Mogt of the responéénts were promoted efther in the

year 1979 or in the year 1984 but the petitioner dig

w M\Aﬁ/
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not challenge the senfordty position of the year 1979
within the preserived period of limitation and as
such the présent'pétition is time barred and liable
to be diSmissed on this ground alone.

6e : That the contents of paragraph no.6(1)
of the petition afe not admitted and are denied. Tﬁe
petitioner Qas never appointed and posted in the
capacity of unskilled khalasi. However he wes appointeds
a8 temporary status casual labour against Teliehe
because he had completed 120 days continuons service
a8 casual labour since then petitioner was given
temporary stetus in Lucknow Division as per letter
dated 2.7.1977 filed'ﬁy the ﬁetitioner as annexure~3 -
to his peﬁitionQ'The petitioner was placed before
screening committee and after being successful a pe
paﬂel was fomed on 64501980 and in this penel he
was placed on panel of the year 1980 at serial no.5.
A photostat copy of panel dated 6.5.1980 is being
filed hérewith and marked as Anpexure no.l. The
respondent noe4 was initially'aﬁpointed on 17.11,70
as a casual labour under 8ignal Inspectof (AJCeSela)
Lucknown in Lucknow Division. The appointment letter
of the resﬁondent no;4 is being filed herewith and
marked as Apnexure no.ll. The respondent noe.4 is
initially senior to the petitioner.

e That with regard to the contents of
A -

TS S it
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b

paragrapi no.6(ii) of the petition it is submitted

that the petitioner was declared surplus in the
department of Railway Electrification, Northern
Railway, Allahabad and as such he has no claim or
lien in Lucknow Division of Northern Railway for
appolntment or promotion. The General Manager, Northerns
Railway ag an act of grace considered the staff of
Railway Electrifiéation, Allahabed for @k sbsorption
in 6ther division in class IV category and due to
this reason the petitioner was absorbed in muckgow
Division as tempofary statug casual 1$bour against

Teibohe

Se That the contents of paragraph no.6(1ii)
of the petition as stated are nc admitted and are

denied. The petitioner was not due any promotion for

skilled grade by virtue of his seniority position.

The petitioner is junior to the persons against whom

he has claimed the relief.

e ~ That the contents of paragraph no.G(iv)
of the petition are not diSputeé a8 they are matters

of record.

10e . That the contents of paragraph no.6(v)

of the petition are not disputed as they are ma%térs

WX////‘@@%§%muWMPW“
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of record.
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11 | That the comtenﬁs of paragraph noe6(vi;
of the petition are not adnitted and are denied. The
petitioner has not givén correct fa¢tual position and
his actual date of posting as Slgnael and Tele@mo |
Communication khalasi inl&ucknow Divisione Tné letter
dated 2¢7.1977 referred to the pafagraph vader reply
speaks that the petitioner was posted as temporary
status casual labour against T.L.A. with effect from
247477« The contention of the pétitiOﬂer that he was

posted underChief Telecommunication Inspector, Northern

Réilway, Lucknow in the capaclty of unskilled khalasi

is- wholly false and denied.

12, ' That the contents of paragraph no.e(viﬁ)
of the petition are not &&mmtted and are denied., As
the petitioner was jjumior person and was not a '
skilled khalasl, he wss righﬁly not considered for
the promotion to higber grade post as per extant
Railiway Rules. |

13. That the dontents of paragfaph,no.G(viii)
of the petition are wholly misconceived and are ‘
behemently denied. The petitioner is junior to all the
opposite parties in question and as such he is not
entitle to be promotéd in grade of BS.260-400, 330-4804
380-560 and has rightly been placed in era&e of Bse
196232 for temporary state khalasi,

LA
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14, That the contents of paragraph noe6(ix)

of the petition are wholly misconceived and are denied.
The promotion rules héve-been strictly followed in

the instant case and no discrimination has beeh done

with the petitioner,

15, That tﬁe contents of paragraph no.6(xj -
of the petition are not adritted and are denied. None
of the juniors to the petitioner were at all promoted
and the promotions were made in strict order of
senlority. It is significant to mention here that
from the perusal of the inter-se-senfority list vis-a~

vis khalssi recruited by Head Quarter Office , Northern

Bailway, Divisional Authorities of Lucknow Division,

Casusl Labours working in Signal and Telecommunication

‘Department and those who were absorbed from amongst

the non panneled categories of Baiiway Electrification,
Allahaﬁad and circulated by letter no.22OE)2.I('Scree-
ning/C.b. Subs.; CTI-79 dated 645,80, The name of the
petitioner can be seen at serieal no.5. Whereas the
names of the respondent né.é end othersg does not .
appear in the said list. As the respdnéent No.4 was
¢mpanelked in the year 1973 and most of the other
respondenﬂs éither émpanelled in the year 1971 or in

the year 1275,

' The first zze representstion was made
by the petitioner on 5e¢3.84 followed by another on
14,5,84 and 1ast one on 1.6.84 and thereafter notice

R
@v///’ wEra% Sifis sfrerd
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under section 80 C.P.L. was alleged to have beén sent

in May, 1985 vhich has not at all been service on

‘opposite parties . The petitioner has not exphain

as to th he was sitting idle for four yesrs require

~serious thoughte

16, That the condents of paragraph no,é(xi)
of the petition are not admitted and are denied. The
getitioner is Ruz junior to the answering opposite
parties and as such he cannot claim promotion in .
sdpersessioﬁ of his senices. The petitioﬂer.hae got
no claim whatsoever against the anwering opposite

partiese

17 ,  That the mmugasimzxzfx contents of para
no.6(xil} of the petition are not admitted and are
denied. The petitioner has not exhausted the &epaft;

mental remedy nor preferred any aﬁpeal or representation

- zx and a8 such the petitiongt ls liable to be

dismigsd

184 f That the petitioner is not entitled to

eny of the reliefs claimed.

19. That the petitioner kept quite between
May,1980 to April 23,1984 when the preferred the first

_ L ﬂﬁwhh/”?”ﬁ
\Q/ T B FRTE
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| 48 & result of scrcening of C.L./Subs. under CTI & TCI(W), the. o
fellowing C.L./Subs. have been found suitable and are placed on the
‘panel for their appointment against (lass IV ‘categories. All forna-
Jdities should be observed before issue of -appeintment letter as re- -
quired for anmpcintments in Rly.- Service. Necessary action should -
- be talken fox their appointment in class IV category in initial re_ SR
ervitoeny grade { . 196-232) R.S. - The panel has been aporoved by - : "
“$r.D.P.0.  “he panecd is provisigmal:” = : T
SNo. Roll ©Naney- Fathexr's name. Unit. '”Date of Reparks - |

.......I_g.o:_‘...._',...“.'_ __________ e e e e - '__“_____‘__._.:'53_5_.;1'_'P_h_.________ ~~~~~~~

'4/ S/8ri- . S/sri - .

. 1 Ran Pher Malhoo 1/CTI . 2.2.48

/2. 139  Samar sahadur ‘Badri Pd. ' 2/TCI (W) L 12.5.54

‘5. 2 Sheo Nandea Leli  C.B.Iall 2/CTI 26.4.47 -

A .8 A.¥ .Banerji, Gopi Nath Banerji 8/CTI 5.2.55 R.EB.Staff alrcady
ﬁ//_ ] ‘ : : S : sorcened in 1977.
\7/5._ - 7. Shextsi. »7. . Mangal Singh . 7/CTI 2046454 - = do -~

6. Girja 7. Rameshwar 6/CTI - 15.8.49 -~ do -

A 10 Hori. salos s Dal Bahadur @} 10/CTI . . 29+9.54

! YR
<i§u}ﬁ‘t</<;f /ZEP contdo.ee 2
AN,

<

[hox

NORTHERN RATLWAY

NQ-2ZOE/2—f(Screening)/CQL,qubs,/cmlg79.‘

' ‘The Supdt. 'E' Branch.

AeB8.B. (II)

"

DSTE, ASTE{Tcle.) & (M)/Lucknow.
CTIfLucknow, TCI(W)/Lucknow.
Dealing Clerk in 'E' Branch.

Sub: Screening'of_c.L./Subé.'of CTI & TCI(W)/Luoknow..

 Divisional Office Lt
‘Lucknow: Db. |

/19887
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representation as per his version, This indicates that
he has no grievance and thisApetition is an after. |

thought.

20, That in any view of the matier the

petition is frivolous, vexatious and liable to be
dismissed with cost,
BN |
TS FS T
I, Ram Swaroop, Assistent PeriGHNEI:
0fficer, Northern Railway, Lucknow do héreby verify
that the contents of paragraghs nos.1 to 20 & are

based on perusal of official record and legel advice

received,

Verified on this IS  day of December,

1986 at gllahabad.

 Glarmn— .

m’%z I[ fQL .> o For Union of India.
(ot 777 N
s wEls WS el
W | ng m






V'Chﬁotey Lall
| Basint Lall
Ram Lakhan
Kanal Norain.
Rakesh Bajoai

.sheo Bilas

R T —

Jhagroo .
Cauri Shianker
MithaivLail
Ran’ Ao~e&
.S;Bajp&i,
Jishﬁavﬂaﬁi

fohd. Sadiq

3/TCI (W)

5/TCI(W)




T Roll Name. Fother's name.  Umit. | Date of  Remarks, " T "
—No. o _ . _ _ . e e e e e e e —_— e - Pirth.
20 S/Sri . 8/sri |
12 shri Kishan -~ Fageerey 12/CTI 25.12,54
13‘ ' Ram Nain Sonai 13/C71 8.1.50.
11 Rem Achal Nankoo 11/CT1 18.8.55 (s/c)
10 - Gaya Deen ' Brij Lall 19/CTI 22.5.56 _
47 Rem Singh Kenu 17/CTI 120.1.52  (5/C) '
3 Gordan Jacub Jacuwb Singh - 3/CTX 24.10.53
21 Nokhey Lall _Viéhwakarma Jagan Nath = 21/cTI 15.1.50
14 | Phool Chand Antoo 14/ci‘1 | 1e4 .53
| 138#}- Ram Sahaj Jag Pd. 1/TCI (W) 14.6.52.
15 Ram .Dé.ur‘ Ran Kunar 15/CTI 18.9.52
22 ’ Ram‘ .La.lit ‘ Ran Samujh 22/CTI 12.8.53 B
24 Ran ‘Pher Ram Pat 24/ ¢TI  31.4.46 (s/0)
16 Ran Bahadur Rém Faer 16/CTI 1529451 _ |
25 . Durga Pd. Shyan Lall 25/ ¢TI 4.2.54
20 'sahab Saren Twlsi Ram 20/CTI 1.3.57 .
26 Rakesh’ Kuuaw sﬁ:ﬁa Sahai 26/ciT _25.5.56_ A -
23 -Rem ‘Hilon ' Surya Raj 23/VC'1'I 25.2.56 Q’ | y;
27 Satya *ipain Tive ri Dwarika Pd. 27/cTI 141.52 \‘é“pﬂ/g\i\\ e
20 Suresh Charid Raghu Nath 29/ CTI 25.8.51 g;’(ﬁ(?'“/ %)
: ‘ - contd... 3~
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8J) Name, g I Pather®s IDesignation & under | IDate [ Date of origi. ] Length of | Remarks,
Nol X Name, Ivhom work ing. § gf! n_ § nal appointment;) Serxvice; [
241 Ram Lakh,n\/' Shyem Lal | xhallas;/sswn/acsa/nxo. 4.5.49 15.3.72 183 Days. S/Caste.
242, Harish Chander J/ Mander Lal v - =80~ «AQom 7.8.49 / 4.3,72 81y *

A¥tems two hundred forty two only)

b

N T T
& —
; Aotee
(Dev Datta) ,
Assistant Signal & Telecom,Engineer/Plan-Const,
- Hd.Qrs. Office, N.Rly., Baroda House, New Delhi,
L2 X 2 & 1
< i

7

¥

(R. B. Mathur)

Assistant Personnel Of ce:/Engg.
Hdaers. Office,. 1.

New Delhi, S

RPN

(Bx&ﬁx

e

Rlv., Baroda House,

TS SIS sr&'esrﬁ

n

- .

e Tad

Y asate

, Qe

14
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v4<w _% ! Page No.o 8 ///////// ééga
5 ROIl T me ; E ' 24
J0, Jo. ' Name » birth appoint- s/c or
“ment . a0t.,
m. Mukherﬁe BT B NOKErgee 102548 - 3o~
176,392 " Ram Jag Verma = T Deota Dcen 4.1.48 - -
,»177;602¥" “Babu R 7 " Lal Bahadur . 1,7.42 - -
178 396 " sri Ram f' LI ﬁajai 'j”*¥; . -
176 388 " Mithoo Ram | "  Knedu Ram  14.6.48 = 8/C
180,198 "  Rum Phal | " Jhuri Ram 24 Yrs, - do.
181 395 " Jagdish " Lal Buhadur 15.8.48' - -
16%, 820" am-afore " Bal Govind  18.2.46 = = -
163, 608 " Chbedd Lol " Aagaco . 7.3.44 = -
184, 896 " .Hurd Lul | " Rum Kishore 1,7.48 - - .
165, 402 " G.K. Ghosh 3.K. Ghosh  10.2.48 - -
ity 4€3 " Ram_adhar © " MathuraPd. © 1,1,51 - -
180, 455 " Komal " Raj Bali 15,9.51 = -
‘.88. 399 " Ram Bux . Badlu- 1.1.50 - -
189, 172°" Madan lal w "  Manna Lal _ 22 Yru- - -
190. 799 " Mahesh Prasad; " Maharaj Din  2.10.81 - -
191. 817 " Ram Lal ;h " Matloo‘ | 30.5.80 - -
92, 682 " Chhabi Lal " Ram&Harak "k - -
'193. 276 ¥ Jagardeo Ram " Tinal 17.1.43 - -E7E
- 194, 403 " Chedu | " Benarsi oo - 5/C
190, 638 " Ram Roop " Babu Ram 19.2.61 ~ No
196 836 " Shumsher Bahadur "  ori Lal 26 Yrs. = -
197. 831 ® Bhagl Rath " Raj Bahadur 2.2,51 - -
198, 884 " Ram Ujagar " Raj Bull | % - -
199. 167 " prem Shanker. %  Kular S0 Yrs, = -
200, ¢4 " Idu Ram "  Prém Raj 2,1.49 - Yo

I 'Aue to be verirtied

Contd...page No. 9
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#iﬁ S - “1~J}< C , 4mx fo
R _ﬁ'_,_:, C T R /X0 N\
‘-I/ . .+ Page jo..11.
s Nt o O B x
OVCROIT X 2o Lo FatnerTs Date oI Date™sT . Whe€Ther
No., Jo, «* Yo name birth appointment s/¢ op
L . [ o . ot % i v I . _‘.‘_ : n o) t
<90 "§I3 SrI:ant Ram . Sri Rap.ﬁath B P~ K000 x< - -
<51 823 " | smyp Nath, - " Maikoo Lal 1937 .48 - -
282" 447 n Ram Avadh o " Hem Raj * % - -
253 428 " Ry, Marat  w g ogg00 25 BT R -
251 483 " janki pq " Sheo pal 1.1.50 - -
<85 847 " Kailash' Naraip  n Bhagvatl Pd. 19.7,5 . -
856 548 " - Keshav Pl  w Bheeka 1.10.62 . -
- 257 80§ Meharaj Deen = n 3.4 1:1.50 - -
, [ ‘.“ » : * s
288 4l Gw charan Chupdi 8.6.49 . S/¢C
259 423 n Chandrika | " Kodidin L - o
2607 426 " Ray Mohan Rai " Ram Chundra Dag *+ - -
O, 798 " Nurlg " Baran 1.12.36 . 8/¢C
€62 415" Bubhy Ran | " Ram Lakhan = 5,8,49 - -
Wes 97" - Shiv Ratan : Mangr oo l.i49 . 5/¢.
2Gu 517w asharfi ral . " Sampuf Lal: ok - S/C
6L 828 " Shyam 1,1 " Sukhali #3 - s/C
366 546 Daya Shanker Upadhaya grj, Nath 14.10.47 . No
d Upadhaya :
67 534 *  Rap Ujagar - " J¥ingu ¥k - S/C
68 569 "  Nunkep, @ - . Hit Lal *x - -
— N o TT—— T T——
—%% 885" giani ra1v” . . Kalloo 19 yrs., . s/c {97
0 608" Rama gand W g Procat  21,7,50 . Y
- 8E " Muneshwdr " KaShi Nath 19 yrs, - -
2 474w ﬁ,am Dh.ni . . " Medhai 25.1.43 - S/C
‘ ' o : o
34e9 Adal Singh o " Sonipal - 16.1¢ .45 - 8/¢c v
854 v Ram Narain f " §irmal L Ek . -
iz¢ to beE VEritieiq |
: -Contd..,page 12
o
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3 : i é;:i:";év: ) » A 0:7
B ‘1‘,;:31'7".'~ 2id ﬂ \“‘ - ’ : .
vfﬁ“"g "T 1 - ,- 2 , ‘
3+ Roll ﬁxﬂhﬁx E Fatner 's Date of . Date of  whether
Joo doa N &, e fame . birth appoint- S/C or
' L : ment o nnt.
© oL 892 sri Babban Pd. : Sri Mohan‘Ram T3 47 - 8/C
i . .
€0z 105"  Ram Ajore. E " Ram Karan 22 yrs - -
‘ | : 3 .
£>3 276 W Vikash Ch.Srivastava Sunder Lal 17.1.51 - -
| : ' r srivastava .
204 44 " Rajendra Upu@hu.ys "  Parmeshwar — *¥ - -
£05, 50 " Asha Ram " Ramjeet *ok - -
206 111" Nanhey - " Bhola 20.7.48 - -
207 112 "  Vishwanath " Buddhoo 24 Yrs. = .
255?208 410 " Ram Kallash " Salig Ram o - -
209 153 "  Ramhit. ; " Chhotkan - 5,10 +47 - g/
£10. 795 " Ram Dhari »  Jagdeo * -
“_1, 78 %  Ram Harak " . Shiv Jgath *k er -
2.7 833" Ram Pearey . ™ chhote Lal 20 ¥rs - fo
£13 891 "  Ram Baran ®. Merail 243.43 - do
214 -86 "  Ganga Prasad n Mundar 7.8.47 - -
215 87 "  Mewa Lal " Ram Charitar 24 yrs. ~ -
i : S
216 53 " Jagjeevan | " Mihi Lal, * - 8/ 0
217 95"  Ram Nivaz W puschmi pd 23 irs. - T
218 114 ¥  Ram Saran " Buchai’ 24.6.,49 - -
' o ' .
219 161" Ram - Harphoof” " Munail 1.1.45 - 8/
220‘ 407 " uSunder Ldl v ‘geshwar Din 1.1.51 - - Je
921 277", Razak ‘ " ashikali  18.11.44 - -
Qe 244 " K.C. Pershad ®  Kedar N.th  ** - -
gz3 ¥ " Balbhadhar' . "' Kempta 31.12.46 - o
224”;76 " Ram Kishan| " Bechdn Lal 2 &.&9 ~ ., 8/C

_....»..-w-n‘
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i LIST OF CASUAL LBOURS SCREENED AND FOUND SUITABLE 45 SIGNAL & TELE-{OM KHALASIS
AG AINST SHORTFALL OF SCHEDULED CASTES QUOTA ON LUCKNOW DIVISION BY ASTE & APO(RC) .

LUCKNOW . )
S.No. Roll No, Name Father's name Dt.of  Sr.Subordinate Caste
' birth,  under whom.
. : working, .

1. 2. 3 4 5 6 . T.

1. 5t ¢hri Kanheiya Lal Sri Nand Lal 30.5.45 CT1/Wireless Bshelia

2. 16 " Ren Dhani " Mirahi 22.1,43 SI/M -~ Dhobi

3. 83 " Satpughan " ®ri Ran 1952 SI/FD Dushadh

4, 103 " Anrik Singh " Sathu Singh 2.12,54 SI/C/LKO Ramdasia

5., 25 " Rem Din ' " Kusher 5.2,55 DEN/HQ Kureel

6. 14 " Vishnu " Thagroo 25.11.50 SI/E/BSB Dhobi

7. 104 " Lechhnan " Bedhai 5.2,50 SI/C/1K0 -
8. 118 " Ram Sumer " Dur jan . 21,11,50 SI/F/PBH P@si-

9. 40 " Shanker Lal " Mahabir Pd, 5.6,53 IO0W/CB/IKO  Dhobi

10, 15 " Bechan Ram " Sobren 1.1.48 SI/E/BEB. Hari jan( Chanar)

AV, 12 " Prem Chand ~ " Jagdenba 2.4.,56 CTI/LXO . Pasi .

1,2;.‘% " Baboo Lal " Vjagar 22,4.54 PWI/LKO Pasi  _____
1% 54 " Ran Baran " Sukhai Ram 10,7.55 PHL/S¥N~~— Chafiar '
14, 69 " Ran Ashrey " Sohan 20,7.52 SI,'V-ID ' Chamar

i5, 70 " Chhedoo Lel " Sheo Ratan 1.6,56  SI/SLN Bahe lia

16, 55 " Kaloo " Punnoo 19.6.51 PWI/SKN ' Chanar

7. 39 " Ram Surat Ram " Yashi Ranm 1.7.51 SI/ON Chamar

18, 119 "Kesheri Pd, " Harchhatta 18.11.53 SI/L/PBH Chamar

19..-78 - " Nand Kishore - " Chhanga 22.8,54 ¢TI/IKO Jaiswar

Y ';é@ect to productim of proper proof of date of birth -,_.._‘-~—"““'/7(¥{‘C‘4’¢—9

pcheduled Cast i i (
.. (’Card. ° e rtlflcate_‘& Casu?/l. lab?ui, Asstt.Perfbnnel Officer(PC)
R o ) L

.:\ . —
TTSM O CQAQTIT. T, A mne -
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R " In thr Canbrel Aduinistrativa Zrivanal, Alla.habad
fpplication To. 174 of 86.

Shénti Prasad ses ADplicant

>
N2

Varsas

K¢

Ge Moy We R2IIWEy, & o‘chérse. ees R2soondants

"Fix:d For 16-2-1988
2% % /T%"f | -
ARPTICATION POK CORDORING DTJAY 1IN FLIIRG RYBUTIZL. 10

DOCUMPRL P1I7D OF 23-0-8F ON BIHAIF OF 1H? RISEORDTRL.

Tha app];:’i.cé.ht most hum‘r_);y showsth as undsr s -

K Wl . 1. ‘ 1ha;t"~tan shaats of loosa papars purporting to
ba documants wara filad on 23’«9-87T on brhalf of tha
Rrspondant a,r_).d tha Hon'bla 1ribupal aliOMd tha

applicant to fila r_!butal Yy 10-11-87..

Re That chausa of sickniss of his wif; and
childrin, ths applicant was unabla to ¢c0llact
information/docum«nts for filing tha rabu‘tal in ‘cimq.
Tha dalay Is riasonabls and bongfids, honcs liablq to
b4 condona de. |

/] ’ ! . '

%/S WHTRFFORT it is pray»d that ths Hon'bls Iribunal

- s d ' e, omin
4 br pl-as:d to aliow th* accompanying affidavit condoning

thy d=21ay to b2 filad and tak-é‘n on racord to sqcurz ths .

and of justica,
/.

tnels Affidavit | /

. Datads 74- 2~ 1988 11c ant
g_ijL_,Q/

d
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®
- In tha Cantral Admininsteative Trivunal, Allahavad.
| Application Wo. 174 of 86. %5}’\

2 p s (L AP NITE L P e A RS Yo O RO = S

Shanti Pr@sad =" .. .Appli-cant
" Va rsus
G.Me/Te Ra11way & othars., ," Raspondants

Fixad for 16-2-1988.

AFFPIDAVIL 10 R¥BUL 1M¢ DOJUMTHNE F1I7D OF 23-9-87
OF BYHAIF OF RTSPONDINIS.

1, Shapti Prasad S/o0 Sri Mangal Singh ag:d
about 31 yrars mmploysd as Khalasi andar tha Chiaf
T lwcommuniéation Insgactor.dfl.‘g-la_p?}p_n;" 7xchanga, HNbrthfam /

Railway, Charbagh, Iucknow do hirity solimnly @ffarm.

and stats on oath as undar s-

1e That thy dsponint is tha applicant and ha is

convirsant with tha facts of tha casa.

Ze That tan shai1¥s of 10083 papsrs purporting to

b2 documints wam f£1l:d on 23—9-87 on bvrhalf of
rispondants without indlcating tha rylsvincy thamof.

Thrsy papgars am with no hsad and taill and ba'ar no

data. As such thay arm not aﬁthantic.

That ths cadrr of Khalasis undsr (1) tha Chiaf

214 communication Insprctors and (2) tha Sign.a.l.

Inspictor ary saprratas for appointmé nts and promotions.
Tha Pan2ls of Khalasls from Casual Iabours ara
priparyd for thasa two cadrss sapirratily. Such panils
ars formad to ths agtant of a.va,ilabla vacanciss

during thy spacifiad pariod. Iha currancy of pamal
_axpiras é.ftar tha axpiry of such pariod and frish

. C tdoocooo(z
g :‘:\M _ on 2



- 3 N & .

thrir appoint as Khalasis unddr thy Signal Inspe

guly ;ga’;lishm by Sanler B:&?-i%ional 2% rsonm% of

» ,&8,9 % 10 who war?iitlablw for tl;m ir g.;QQOin'i;ma

nds r Shy SIgnal Ynspgetors, managad thims:lves

thair agpointnint undar tha Ofgi.wf 1‘@113 conmunicai
. y . N .

Inspactor. ihe particulars ary &S updsry - .
af W % 4 0y

T, Tam Fatharts Wemy  Paps’ Daty of  Kama
SN" ram s 1wis Te pca\i%iom appoint
w——— i ’ " > i 5 - dmgnt’ =
| S/shri b/ Si}ri
1. Jogashunr Chhedl Tawarpl .9 17-8~78 -
- Rsvwar .
2 Srl ®m Bjal 61 3;0-*10»-*?8 .
\_._V/a, Chhabi 1al dam Harakh 65  48-78  Rvspor
Q ‘ N - »
.'/A, Rem Kallas Sallg Rem 75 Unkhowne. @
5. Bhagat ' Saral 2d. 86  2=0.78 |
~ Y i
6+ Asha Ram Ram Jatt 114 18-8-78
7. Ramshuar Mehabir 148 5eT-78 4
? 8 Wankoo  , Hit 131 149 11eg»78 ¥
9« Kamal Kishom Mshadso i%5  Unknown W
%.o. Pamashwr Hamath 208 " "
11, Rem Chandar I Biswanath 322 29978 2 e
1204 Ram Chandsr 11 Biswanath e _12-40~78}

Notes = (1) * Ramashsr S/0 MaHabir+has ‘bisn assignid SIHIOrity

frém 5-7-78 vid:s Arnsxury (17) £iled on bahalf «
thy applicant,. N ‘

§2)*# 240 p1rdons nanad im Chandsr %/0 Biswanath hav

appolintad against a common Pangl) Poziticn We. 3

Gontde « o o (3)

63:&\\3\ ‘



H 3 H . Qf\?\\ :
2e That rspondant Wo. 1 to 3 ars risponsipla to

- maintain Srrvics Rcords of r:spondant Wo. 4 to 10
and produca bafor: ‘thy Hontbls Tribunal for propsr

- adjudication but thay hav: shirk:d from that
rispons ibility and rifussd to produc: svin on dimand
vy thiy applﬁ.ca.nt bafor: ths Hon'bls i‘ribu.ﬁal. Tha
mspondant Wo. 4 to 10 thamsalvss hava not a;pp@amd
bafors the Hon'bla Iribunal with thair own casss of

sarvics particulars.

5. That tha "Northarn Rilway Mans Union® is a
ragistarad Union undar ths "lrads Union Aet 1926
and rrcognissd by tha raqu;;dant No. 1. Tha raSpo:xdtm‘G_
To.4 is a Sacrstary of Sigrial & Talscom: Branch of
ths afor:said Union. Ths Raspondent Nce5 to 10 ars
activs m1mbs rs of th2 afor:said Union. Thas Rspondznt
To. 4 %0 10 apd th*ir Unlon havs GOmpremiéM with

Rispondant Wo. 1 t0 3 in tha matiar of anamolous .and

1112221 appointmnts and promotions and in that &al

tha Raspondsnt To. 4 to 10 havz b2an promotad illagally

and out of tum. )Q/

.6 hat Anmaxara (2$) to the afRidavit filad on

bahalf of tha wpli.can%'is ths 1ist of ofi_':lcars
Mathorissd by ths Railway Board, thy officsr so

Il 1is%ad may only set in tha court cases on bshalf

c )
s @/%g pf thes milway Adninistration. Tha Assistant Parsomnal
&V S/ , _ : ,

/5 [ - .
/ officar who has sign2d and virifiad ths raply in

tha prassnt casz doss not figurs in ths aformsaid
authorisation.

VOonvtde e o @ ‘e(ﬁ-)

S
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193 oy ad (Y —
That Annaxure (18) to thr affidavitods. trus

7;\/,
.h Mm&‘c copy of ' Ay ?f\/Lattqr.g {ym W™ e
y R ‘MIM;-m.a\ Geade NQ‘W MAAA’/’J

| Tacknow . .

Datads /5- 2- -1988 D72 ORTNT

VR RLFLCATI ON

¥

- 1, Shantl Prasad abovinam+d dsponant do hsriby
- vrrify that thr contints of paras 1 to 7 amé ars
traz to my parsorn21 knowladgae y—

-

. | P
| varifisd and signad on this day of 42l 19gg

- " _in the court compound at Iucknow.

CRRGL —omrNol

DFLORgRYL

e

e

Srﬂemah nfﬁrmﬁ b-fars me In nfﬁce to das .
o)) 00 2?'941/14:)

:I’ e M{ %C;/&@
ﬁxf-;‘.; ‘ . .

L . [
L& YOuate ]g— ’ W

001/1 Commiissiones 0/ A ffu/au! ‘ ‘4
Qvil Court. Lucknow.
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Copy of Railvay Board's la’ctar Yo, TFG)11-7201/72 dated N>

A.n 1ONGL, (75 )

7- 1-752( addmssad to tha Ginaral Managar, Al Indian

Railvays and oi;hans0

Sadbs - ?mpar;# 1ment of Cgsual Tabourars and Substitutas -

2xtaption of ade.Hoc procadars upto 31-12-1975, - ”

Ra;fé rinca Rallway Board's mttar of avin nunibgr$
dat2d 1-12-72 undar which insti'uctilons havs basn issuad
tnat a1l Class 1V vacanciss as may bicoms available. upto
#1=12-1974 should ba £111ad in from amongst Casual Iaboursrs

and Substitutas. A spacial ralaxation has, howavar baan mada
vids Board's latter To. FONG)11-78 Y/ 41 datad 23-8-73 in

rqquct of Class 1V vaca.nciqs in WOrksho;ps duzy to spacia,l

raquirimint of Workshops.

Qe Tha Board hav: now dacidad that tha abova Ad.Hoc

‘procadura of ampanalmnt by svcraaning Gommittga 'and'tha

spacial mlaxation from WOi'kshqps may by axtandad In

‘ i-qfsp-adt of 211 Class 1V vacanciss which may bacoms

availablr upto 31-12-1975.

Ze Rif-2ipt of this 'lattar may plzasa ba ackhpwlsdg@ de

g Mg Mg W W wmg W

e o gy St e e R ==
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Anragome (/9 —~

Copy of Reilway Board's lattar Wo. #(NG)11-76C1/120 Qnﬁ)\

datrd 22-12-1976 addrssssd to tha Ginearal Managsrs
A1) Indian Railways and othars. |

i

Subs - fmpansIlmant of Casual Iabourars and
~ Substitutas - vxtanxion of Ad.Hoc

procadursy upto 31-12-19’77.

-

Rafarance failvay Boardts lattar Wo.

F(NG)11-75C1/142 dated Z0-12-1975 undar which instructionms

havq'baan 1ssaad that a1l Class 1V vacanciss as may-
bacoma availabla upto. 31-12-1576 should ba f£illad in'

from amongst Casual Iabourars and Substitutas. A spacial -

r1laxation has howavar basan mads vidr Board's lattar Fo.

7(VG)11-7301/11 datrd 23-6-1973 In raspact of Class 17

‘vacanciss in Workshops dus to¢ spacial rwuimmgnt of

Workshops.

2. Ths Board hav: now drcided that thr aboya ad-Hoc
procadurs of @mpamim@nt. by Scraaning Committas and the
spacial ralaxatlon from Workshops may ba axt;qnda d in

rispact of all Class 1V vacancias vhich may bacoms

- avallabls upto 31-12-1977.

Ze Ricalpt of this 'lattsr may plaass dba a,cknowladgéd.

. ML'ZLL?.&Z_ Sredt- &f?’
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4
Copy of ,Rai}yay ‘4Board's ‘1attar Wo. g( TGy 11/78/CY¥/2 dat.;d\ -
20-1-78 addr:ssad to0 tha Ganaral Managars, A1l Indian
Rallways and'v othars.

i

sabt - T?mp‘amlmant of Casual Iabourars and Substitutas =
| ?xtansion of ad.Hoé Procadury upte 31-12-78.

%0000

"_ Rrfarsnca Ratlway Boardts lattar 0. ?(NG)11-76@I/120

datad 22-12-75 undar which Instructions hayra bqan Issuad

that 2ll Class 1V vacanclas as may b availabla upto
31'-12-1977 should b2 fille.d in from amongst Casual Iabourars

| and Substitutss. A spacial rslaxation has howsvar basn mads

‘vids Boardds latiar Fo. W(FG)11-73C1/41 datad 23-8—%:5 ih ¢
raspact of Class 1V vasanqiaé in WOrKshops dus to spgcial |

N  riquiramynt of Workshops.

2. lhs Board hava now decided that tha abova Ad-Hoc
prdcadurq of ampanzlmant by Scraaning Gommittaa and spscial

ralaxa'bj.on for Workshop may ba axtandad in raspact of all
class 1iv va,caxxci@s which ma.v bacoma availa.blq upto

31-12-1978.

%, ;; - Rrcalpt of this l1sttar may‘plaas*a ba acknowladgad.

e Wy g WMy wme W
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RINEEARY OF Fpliospi. - KLXKQEXEHAN 1L ¥
VP ALL: 2% is:.;m%, , m"‘ RA L‘ RMANTRALAYA)

“OcE‘G)&M"a ' New D‘lm. dnten 21.2083.
NOTIFICATE N

Q5F In exercice of the powers conferred b 1
of Order XXVI1 of the First Schedule to the Codeyogwé:vil‘
Procedure, 1908 (5 of 1968) and in gsupersea~ic 1 of the
aotification of the Governnent of indis in the Ministry
of Rallwpxngﬁailway Losrd) No:G¢F 146 dated the 21st,
Jenuary, 19/8 the Central Government hereby sppointsse

(1) the offlcers mentioned in the Schedule gnnexed
, hereto es persons by whom plaints and written
statexente in suits In sny court of Civil Jurise
diction by or ogeinst the Cantral Government in
rza,;e.gt of the Fallway AMdninistretion shall be
sizned. ' ‘

(11) those of the officers referred to in sub~clauga(i)
who sre scquelnted with the facts of the cese,
sa persons by whos such plaints and written
statesents shell be verified.

AD,
o o
GUVERNMENT OF INDIA ( BHAPAT SAFAKAR)

MINI: TRY OF Rtth‘AYS&RAIL HANTRALAYA)
, FALL¥AY LOARD)

' Ho.K(0)82112-2 " New Delhi dated 21.2,1983,
NOTIFICATI N« '

GSE In pursusace of the pm#isiahs of rule 2 of
Ordey XXVII of t?g First Schedule to the Code of Civil

procedure, 1508 of 1508) and in supersession of the
notificeotion of the Government of Indis in the Ministry
of Feilways(Railwey Board) No.GSR30Y dated th 5th August,
1y81, the Central Government hereby suthorises the
officers specified in the Schedule below to ect for snd
on behulf of the Central Govermment in regpect of any
Judicial proceedings relaying to s Railway Adsinistrations

Contd...2, ) -
8 WEEH T ywitg (wrihw . { ‘ )
qate: ToF, owoo ‘ N

For DRM/ > - 0 0N
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'G,of 3% UAxx) Chief Engineer.
T ‘b’?fﬁdg& Engineere

fr}L

‘us 2 :ﬁ

RGNS

ginsctcy of Dalvereliobloy Bogsl .

Yy ecret ary :
NS P2 Jolnt cec-etary
| &i&i)' © Deputy Secrotarye
iv} Under Secretlery.
o Av) .. Dirsetor
Avi) ACdl. irectors
S Avis) Joint Uirectore

2. 213 Reilweys including

éﬁ General Meanagers

Anragtne( )y Coratef

HMetro Ralflway, Ghﬁ%w&n&m

Locomotive works, Riesel Locomotive Yorks, .ategred
Coach Fectory, wheel end &xle Plaint, Diessl Componest o
works, Motropoliten Trensport ngeo‘c@ Reilwey .
rlectirificntion and Central Orged '
Modemnisation 0f workshopse

sation for ¢

{44) Chief dministrative ofticer S ‘

{v) senior beputy Cenerel Msneger

134} additional Genersl Manager I
K (v) Additional Chief Vizilense Officere

vi) Dy. Genersl Manegere

1i) Chiof Plenning Qffic

,viii) Chief Pro act Offic
ix) Dy. Chief P ainnirg O

€re R LRV
Shicer. L LRt

{x) Chief Public Pelation Officer - .
/ ?xi} Divisionsl Railway Menagere . . . '

x44) sddl. Divisionel Rel

lwey Menager .

(xi44) Chief-Personnel Officer.
##v) 2ddle Chief varsoanel Officers .

¥v) Dy. Chi€f rersonnel O

gLicere

&xvﬁ) ofticer on specisl Duty{ Industriel Reloticas) .

xvii) Senior Divisionsl personnel Officar -
(xviii) Chief Security Officers

. &xix) Dy. Chief cecarity v

P

]

£ icgr"o

“{xxi) Thief

ixxii)(':hief project Engineer. S L L a

xxils) Chief Prdject Engineer. ‘
(xxiv) Chief Generel Engineer.

=

xxv) Chief plenning and Design Engineers .

=xvi) eddl. Chief caginee

{xxvii) Dy. Chief Englneere K
xxviii) Senior Divisional Engineere
wxix ) Chief Operating Supdte

(xax) Chief Comnle Supdte

xx¥i) Chief Merketing supito

2:0:1—11) Chief Cleims uffic
: éxmﬂiii) Chnief pessenger T

wxniv) Chief irsffic cafety Supdtoe

xxxv)} Chief Tyaffic Flann

xxxvi) @ddle Chief Comnercial Supdte

xxxvii) addle Chief Clain

T

are A
raffic Supdte

ing SupGte

Qfficere

CoilefeoctToecr CFF

ﬂ,@%)»
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paxxviil)

Exxxix
{xi
(xi4

- (x441)

xxiii)
xxxiv)

Axxv)

,xivi;
Y xxvi
{xivil)
§;1V)
,xl)
,1111;
1411) .
Iiv)
(IV)
(Ivi)
tlvii)
Iviig)
{I1x
Ixi
Ixil)
(Ixist)
(Ixiv)
(1xv)

Ixvi)
Ixvii)

1xxi)
Ixx)
JIxxi)

' tlxxlx

Ixxili)
Ixxiv
Ixxs3
Ix

xxx)

(Ixxvid

(Ixxcid

Ixxix
Ixxix
Ix xx
Ixxxi

Ixxx)

Chief

x:i(x:ci) Chief

Area Guperintendent,

Dye Chief Uperting Supdt.

Dy«Chiaf Comrle ﬁupdt.
Dy.Chief Claim Offi cor.
SrebDivialonel Comme cinrl Supdte
SreDivislonel Opereting ’updt.

Tr nk vopon
Chief I':chraicel Enginear.
Chief Frelyght Iraffic
Chief “orkchop Lnginesr.
nafety Supcte

Adcl.fnhint

.updt: .

s ) « te

AddlChief \pt‘.~up1t;

Chief }allimu Stock fnpineer.

T -
B

7
Arrangtnecd). Goniy
TP, Dol

Chief Ruwex Mnilve Pover tngineer{p/L) (Dioaol)
Addl. Chief Mach.™npineer,
Ml.Chief “nrchealcal FnpineeriProduction)e
pdditionel Crief Mach Pdginpcr(lnduatrial Bn;iunﬁsﬂ
Dy.Chief achiznic sl Fngineers
Senior Divirlonrl Hech. agineer.

Chief Conzpunlcrtion kngineévrs

v _Chief “i;nal ond Telecommunicetion Engineey.

- Addl.Chief 2i/asl kriinecar.

Addl.Chief Co-
Dy.Chief Siynai ond 1°lecomm.ﬁng1n¢ar.

sunicetion Engineeys

Chief bklectricel hLnpineer.

Chief

Flectricgl Services Engineer.
Electricel Distrivution Engineer.
, Chief Electricel Construction Engineer.
Chief Elactric logco Eagineers .
Electricel P-oject Engineer.

Addl.Chief vlectricel Fnginzer.
Dy.Chief fLlectricel Pngineer.
Contrulier of Stores.

Chief Meterials Menager,
Addl.Controller of Stores.
Ly.Chief Medical Ufficer.
Deputy Controller of Stores.

Chief Hoaspitel Supdt.

Rt afxkenpt £xk xRk Kx A& ket x

Addl.Chief gndioal ufficer. .
Medicel Supdt.
Chief Hodigal Officer/Chief Medical Otftctru

" genioy Divisional Medical Officer.

L@

Yo

o "

/Chief Sufgcon /cucfmmuﬁ‘

i

Finencial Adviser amd Chief Aco unts officer
Mdl.Pinanciel Mviser end Chief Accuntn 08
nnputy Chiot Aconuntn Offtccr.

~
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84}  senior Dy.Di eotor @@mmlo
$44) Joint Director (Publicets onje.
Lsv) - Joint Uirector(Bsteblicheent).
év) g oy« Director{ Establighmenmt)e
wi) = District Coatroller of ﬁw@ﬁ@e o

éﬁ.)  Direetor Gendyrol

viti} = Dye.Dircctor{Admintstretion)e
iz) Dy« Directori Docunentati en ).

o 4e) Principsl,Reilvey Btaff cam%o,mwm.- .
84y Vice Prmeipal kollway Stsff Collage Vedodrse -

845) Principel, Indien Reilweys, Institute of Hechenicsl
o © end Blectiriesi Eng}gzeering,& smalpure

{29} Principsl, Indisn Mgilwey Institute of Sigsal
PR, e mgineerimg and i‘@l@cammmMaﬁma, mm@@m&

{v) . Princpal, Indiea Reflvey mw.me ot Mme@
~ly. o Track Technology E’uaae '

B Ay, Liadson Office.
Ly Rollvey Lisisos Otficer, |
S - (AKoBasu) |
- Joint Director Eattaiw}. o
- The wager, o

?wﬁﬁ . Towa Dngineep Lo

- Govemsent of Indis Press, ’ o Lo
Hew Delhs. ' '

fio. BG)B2LI2-2 Hew Delhi doted 2% 2. 983,
Copy forwarded for iiformpticn tole

‘%,g The Mianlatry of Lew(Judiclal Section)New Delhi.

- 2} ‘The Genersl Manogers, All Indisn Reilweys,including _'

Metro Rly. CLY, TLY, ICPF wheel & Axle Plant, ww, By
snd Railway &leetri"icatlm end COFMOYe

) 3 The Director Genoral, RDSO,Lucknowe
&) The ReleOo, Mew Delbie . ° |
54/={ KoltoLenirzd)

- Desk Officer, Estt.(Gendw).
Copy forwarded for informath cd to gll Branches iz Reflwsy
Board's office. . /, e \-\

T gy | | ! o '
o W ' 4,6\\ .
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In thy Cantral Adninistrative Tribanal, Allambaa.

» &pl:leation Ko:- m orgs. @
Sha'n'_ti Prasad _ «o Applleant
. ' Wrau’a ' N
the Gineral Manages,
’0 mto l" Bclh!. & othQﬁ- we. BSDQ!M"
Pixed for !ﬂ‘i"’}gﬁ?-
: = ol ol '¢J7
; . IRD?! OF Mﬂ' PAB!'R BO%
‘ . ._- e L «." Y 's
8.;?9._ -' ' nlscrtnﬂ.oa. e prg:'-g-.' o~
Appnuuon for Prodaction of ‘- :
dosumants by &apondant Ro. 2 .
ws 22(3)(1:) of the &.1% Aet g5, 1 - B
Ao ALt fiy Orm ik 3 cpplicals  SH T T5H,
g Applieation for parmission for :
£111ng doeimants and Affidavit -
«’*\ | on boha:u of the applioant. 4 5
R T
(m Annoxuros (e)te (16)# (:7) 8 28 A
v (L) bty & 25
ff App‘.unuun for parmtasion $0 = |
¥ 203 replication of th ply | .
ﬂ.nd en bohalt of thet mapond:‘nt. 26 L
' e
Dawa fg-2-1907 spplteant.
5 M
%ﬁ)ué‘”@ A
Pr'
\§
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|
In vh Ginteal Wdalniserativy wrd

shanti 2rasad

4

|

Wwplicavion To. 174 of

Vi rsus

Thy Gniral ilamagir,
v, Q1¥e, ™1V Dy1hi & ouh:Ds. e @ spondints

- ¥ixid For 18-2-1987.

pplication for production of Documint by Lispondint

ro. 2 U/5 22(3)(b) of thy \dministrativi Tribunal it 1985

1.

R

It is most numbly submittid as undsir s -

1hat in pare 6(iv) of thy applé.ca'aion, it has
b3in sald whav o3 agélicaritvwas scrymi1d rfor thj
absorption in whiy rgular cadrs of Iucknow Division
of W. fly. vids d.2.D.(2C), Worthim gailvway, Iuckaow
Division 0. 200- 7o MIning-aP77 datid 22-4=1977
and 256-4-1977 containid in Chiyf hginas /47N AY.,
Ulahabad 13%%10 Wo. ANy ‘;f,*’:lbsorgtion-(}:[['?'? datid
27-4-1977. But thy sald facts ar1 noc aduittad in

thy r1ply. So it 1s n-cissary thev why 11ttir b3

oroduc1d bifor; whi Hontbl: Tribunal.

ITha. thy Rspondint To. 4 to 10 war: all Uasual
Tabours to bi absorbid in whiy rigular cadry of
Jucknow Division of . fly. aftir scryining. 13
wyspondints Foes. 4,6,8,9 and 10 wirif scriinyd in
thi yrar 1978. 4hy scigning garticulé,fs of Mspondint
0. 5 and 7 ary not disclosid. uhj informmations |

ri1laing o parviculars of posving arsy thi ditir-

Uonide o o o » (2)

S ST NI
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L
5 9% . —
mining factors of thi siniority of tha applican@
vig-2-vis mspondint Wos. 4 t0 10. S0 it 1s nic3ssary
that thy aforisaid Informations/documints bs producsed

bifors thy Hontbly Tribunal.
, ;o
That publidation of Syniorlty Ilst is a

fuvdamntal r3quirimint bqfora making promotion. 1%
has biin allagad that thy Mspondint Nos.4 to 10

oﬁla
W3r3 promotid to highar grads on 15-5=-1979 without

publication of Siniority Iist for thea rilavint tima.
50 1t is nicyssary that thy sald publishsd Samiority

st by producad bafors ths Hontbls Lribunal.

That in viaw of tha ‘fac ts mintionad in tha
forsgoing paras, it is just and 3xpydisnt to produca
thy following Documints/Informations bifory tha
Hon 'bla Trivunal for propir adjudication of thiy casz.
Thysg Dxcumints/Informations ars in thy powar and
possission of Raspondmt To. 2. Tha applicant has
not and h® has no accgss to thysy documints &=
(1) A.B.O.QEG), vorthsrn hallway, Iucknow Division

 11tt3r Wo. 220- ¥Scrasning/RYTT datad 22-4-77
and 25-4-19’?7.

(ii) pap3l of Serignad Uasual Iabour ralasing so

Ryspondant Wo. 5 and 7 for thiir absorption in

tha ri3gular cadrie

(ii1) Iatter of posting ralating to Hisyondint Wo. 4

" 40 10 on thi basis of rangl of 3¢ raanad Casual

Tabour for thiir absorption in thy ragular cadr.

(iv) rublishad S?niorii‘:y 1ist of Khalasis undar Chiaf
M9 13communication Inspictors, Iucknow Division

of TeRly. s On 1=4-1979 or szarliar.

Gontde o o o (3)
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WHFATROR+ it is proysd thav th: Hontbls Iribunal
b3 plaasid to diract Mspondimt Wo. 2 to producy tha
afbrasa.:!.d} documants in para 4(i) to 4(,iv) abova bafora

tha Hoﬁ.'bla Iribunal to sacura :che and of.‘ jusvics.

-

W\ Ny
atads ‘2—2-198‘7 Applicant

- C #LIFLCALIOR.

1 Shanti rrasad tha applicant abova namad do
harabvy varify that thy documints mantionsd in para
4(1) to 4(iv) of thy agplicatioﬁ aré in th: powar
and possasgion. of thax &a'spcsndm’c wo. 2. Thr applicant

has not and hy has no accyss to thasy docgmints.

\ 5ignad and cartifisgd on thisvdﬂ.th day of
mbruary, 197 at illahabed.

4pplicant.
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" In the Cantral Administrative Tribunal, Allshabad.

o

Application Wo. 174 of 86

g\.

Shantl Pragad | oo ADplicant

o ~ \arsus
Th? Gsniral Manager, ¥ HY. I
and othars. , ‘ *+ MRspondsnte
. .

Fimd Far msz- 5%

Aﬂpl:l.cqtien for amn&mm of w; applicatione

1t is mos® hamsly submitiwd a,ss undgr b« |

1o That for vatter appraciation and clardty of

pleading the following is essantia) for thy end of

justice to by added as Para e(1Q=-A) be Wean paras

~ 6(10) and 6(11).

" 6(10=1) - that the applic'mt has vatn
raprmanting hio casq ragarﬁim saniority sinca

1979 and in_i%fef!g‘when tha junioxs to thy
applﬁ.e%nt- 111;«3 rasgoﬁ,danﬁ"ﬁo. 7 W.iQ wars
promota &, th applicant f21t aggrisvad ?and
fownd out ths corrsct position 2bout saniority

o and 1% is in %ha;ﬁ procass, t}mt it com ‘to lagh’c

thq@ bafors 'me pirsons, th3 raspandent T‘TG.4
0 6,who wars junior to thr appiicant ware_
| ﬂ 11192211y promots a-So ragws«antati'ons war:
madaz as statrd a’oova jand o4 £ora 1584, ths
' gramotion and Eaml Position of raspondsnt Wo.

4 toég Wwas not known, 28 they had com? from
'y TIMMWM"‘"E‘" a c )
S4gn: 3,1 )sub«-bmmh of Signal and E=x Jia‘m::ommuni-

cation mmftmen%& T Copy op repreataltin
AL ctan rip ANeo 11,5“, 6. 7. i" 1y, 15+ b

B

G on’ﬁd. o e OJ{ 2)
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Be . Thav in relief para 7(a) thy fellowing R
is gssential to by addsd aftar the word

“daclarationt in first 1ine as s« .

“"to be ,san;ioi to thy raspondint Fo. 4 to L
end degmsd.”

-

3o That thy aforssald amgndmint is assential
for ths just deciclion of thy cass.

ahgrafom it s pra:yad that the amqndmsm sought

for in para 1 and 2 above may b3 allowgd to bs
incorporatad in thy application.

A12ahabage TR

Datads 21«3-1987 Applicant

VFRIFICATION

H -

1 ths abova named applicant do harsby varify
that the contants of paras 1 to 3 are trus to my own
kﬁﬂW1ngﬂo

Sigrad and varifiad on this day of 2ath March,
1987 in thr Cantral Administrative Tribunal Compound,

Allahabad.
Allaha.bag: m—\-{"\
Datads 24-3-1987 Applicant

‘Sa " }a““’- o
' baery ol ~pheitat



In thq C“qn‘cra.l Admzmistra.tiva iribunal, Al"ahabad.‘ Y

v B Application o, 1’74 of 86.
 Shanti 2rasad ) pplicant
o Vqrsus " | S
- o _Lha Gsnara,? Managar, - R ,
o D, Hly and othars.__f : AR Raspcndmts -

mxad E‘or 18-2-198'?. .

| 'Appllcatlon for parmissicn o; fiﬁng documhnts and
] Affldav*i: on baha,lf $ha agplma,nu. ' ’

ﬂ.‘a; app'flcan‘c most humnly submi’t as zmdar P

i ‘1.  S,mb i.‘c 1s Just. and ’axpadx@nt to fl.le addit:s.onal »
| . o doeam‘vms and a.ffida,vw on bahalf of ‘cha a,pplzcant for
“‘r o "progar ad;md catvon of thg pla,in“c. . _ ,'
| | ‘*Ih rafora it 1.s prayad 'i:‘na'c th'-: Hon 'bla ﬁ.mbrma.'l
“ o .bg olaasad ‘co allew *sha applz.can‘c% o iil«: tha accom-
- : -‘gany:r.ng aif?d&vit togathgr wv th 'i,he following dacumm‘cs“-
'_ mw o;a DOLUM mrb }?11 érz). \
3 1 Annaxura &9) oo Eho‘cos‘ca*b cogy of E’am} of’ 56 Ti“o:s.' f' '
- ‘ - - : Of bcrsamd Uasual I&bour for o
> ” " ‘~absarp‘cion undar Signal lnspac *tor
o i s ban'«.or valsﬁ.onal .E’arsonml
O.ff car "lntar ‘fm. Pao ?/0-4/,& & P
w) aatra 22-2- 1978._1 |
g 2. Annexu.r‘l (10).. Photosta,t cagy of’ (‘.‘hiaf mbinaar

ﬁM\“ Ay /&lla.ha.bad 1@1:1;3:» t\o. :

,ga/u ¥ ¥/Absorp uiom/ G 1/’7’?/ 1Ko
da wad 25-4-197’7 .

~
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3 8;‘ ' Q;A
. &
~y o st | -

& mm" (1) .. ,*m copy °f Pml of 45 Noa. smma
- " dasnal mabout for thatr sbsorption 'A
!andn chiex hncmunicauon Inawno;-

| R!J'.. iucmow mvzaion :ma ézrinz
tha year 1971. N

4 mosxure (1) .. '-!mo tow of ¥ dleal Mamo Fo. 2 d""d
: 4-7-77 uma by c.m.x./ Insknow o

D.H- o/ Im-know ter lludhal !xaminatﬁ.m |
‘o..’. Shanti Praaad.

5. Annexire (13) "2‘. _Bhotostat copy of Trads nat msalt
e A ror pronoﬁ.on %0 %c. -II in tht :ra.ds
RS : . of ke 3180,
4 .
6. ‘Annexnra (11) oo OZZ1es e0py OF mpmsenta.ﬁ.on awnd
- 11+6-1990 £rou Shantl Prasa.d to "
- AR G./Pq/mclmaw.
7. Anmexnme (15) .. Otfieo «opy of jolnt mpmaantaﬂ.on

datad 15-6-87 gron A.-K. Makharjeed and’
dth_ars_ to D R-M./XB/ Incknov.

8. ammq (16) . Offiu eopy of joint mpresantation
~© aated 8-10-83 from Shantl Presad and

.....

frarapme. (1) - Phatk aledy glzﬂvm Mr&/// f/er
” : o ) a&ia/?/?? &&Z‘%mﬂm G eT/Lr0) A,

SRRER

Dateds f@-2-1987 o mmm
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¥0.,220~K/0~4 /84 T(APO) : nuoknon.dated?24.2:1QVB%G"

All S1pnal Inapeotors - ' -
- on huoknow Division, ' '

‘Hogte PANEL .
A panedl of Khallasls of SAT Departrient wne formed in
1971 conaiating of 288 eandidatey. Out of theae, 143 oandg~ .
dates upto Y.No,144 (1noluding Nos.66A and T1A also) have
already been appointed. Another panel of 242 oandidates of
sonetruotion Deptt.was formed by Hi.Qra.0ff1%e which was
Yequired to be interpolmted in the Divisional panel of 38T

N

Departmaents e e

- Thie revisea ponelihag been framed by interpolating . '
the remaining Uivi.panel with the Construction panel, exoluding -
the names of those who were.common to both ani hus 356 nARes -

inoluding 5 inteérpolated namea of Wivi.Class IV punel, -

There are 4 oandidates, at 5.No0s.72, 76, 238 and 319, :
whoae complete names could not be read but their fatherst :
. henes are avallable, Thelr complete names should“be ascerta~
s tned before appointments are made. In certain cases the date
of birtha of candidates are either avaflable in number of- .
_ walé Or not at all available, which has been indicated ae e,
! . Théir actual dites of birtha should also be ascertained while

3”

i . _
auking appointmenta, R . _ A
" Hencecorth tha ataff should be appointed striotly -
coording to the reviaed 1nterpolated_panq1. ‘;;é S
» : B " (V.K.AGARWAL)- T,
' tr.0tvl.Peraonnel Officer,
I TR

" T
. . | | }in;' | |
¥’

“ A
v
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A‘Hﬂb{’,&h{/qj Co Lot @
‘ . INTBRPOLATED m;m, 0
TR P KBALLASI
L o , .ﬁ.ri‘?‘.':.-,ﬂﬁ " PQ“..L& 3 ¥ W(Dtvl.) R '

&“O. ‘l’i’v. - d*gs' - - - . » o & - . - .

¢+ Plp, "o ) Nme Fatﬁar' B iy

1--“; 3 -‘*«4-‘_“.““‘“-““4"‘”-0 ; not

. -."-"'““""-—n-c.-..“_,_-ﬁ ....e..-‘“*‘*-
‘ - e e P - R /
Y : ' , ghri -
¢ o o ! ¢ §

l, 3 . g:g;m"&l}\ , ;rasadl ‘ “.5.7 2 BS

2"' : . g Bahadur ’ n:?m?:,om‘t \ 'ﬁ i ﬁ - -
- % 4 . R.P.Misr : ' * e

50 ‘ p v n 80-9. '"191‘ v

§ ¢ o ‘331‘3"? T R VR
T e Kallo ”’m_ - Raa Udiy 17,12.38 -

8. & ¢ th-\;bﬂ énehcha‘ - 7.7.40 -

9. e urli - 8,3,41 .

10. 20 - g _'g;zgng:{ ghg:gi Tewarl 11,10.41 -
>V 3 p © ahat T L4443 . T
Tl 1 o ety gﬁ:ﬁ“ . gachiman o8 80«

13, 154 D Ran Khelawan N ral Belt -5 ® -

4. 149 D Harl Har Pd pet‘:marh 24 years 80

15, 1 c Sabu.Lal arieshwar Din 8, 7,44 -

8, 158 D  Bidn R, Panichan = 12443, 40 .

17. ’5 o m Hahangoo . ’ 1. 5. 47 o - ‘

M., 15 ¢ g”'fdx?"l Chauthi @ 1,1.42  « 4

9, 148 D Jaskarsn Raja Rao 15,12,46 -4

0. 17 €  Rnm xtmlawan‘ : Baffn?a:hﬁ 30112%46’ -2

.’ . A 8 . . e Lle -

f. B 0 - leho Hoata : | i

an’ o . a1 Lag »odh Nat 4.2.46 “'

23, 21 ¢ . Kanta Pd.  Devi Dayal - 19.12.4F u '

84, 82 .G Bharat _8hiv Nath - 18:5.47 . °

a5, ?)3 ¢ . - Racm Nandan\?ﬂ) Paltu o 14.4.47 - -

26, 223 D  Balbhaddar Kante 31, Iﬁ.ﬂ‘ﬁﬂ -

27, @4 a 'Kallash chander \39, Ran Kishsn - 27.10,46 -

@8, . - + - S8hiv Bdh Jagdish Pd, ©  1.5.47 ="

2., 183. D Chhedi qu Angnoe 7.3.44 -

3., 2 - 3 Yavar Huasain Akhtar Hussain 6,16.49 -

31, %3 D Ran Milan "Ram (Gopal 23 years o

.33, 2% G Raj Kishore " Ram Dularey 1.7.48 -

3%, 143 D Ra) Narain. .. Jdagannath 21 yaau -

27 O Ram Prdasad (8 Chhotey Lali  25.5.49 =~

%2 . D abdul Rashid s, . = 4bdul Satar  7.A. 47 - |

o ag 0. Byt Bunder .. ’ ganhcg Ra? %‘. 11.44 .

155 D Ouru Prasad hiv 8aha - -
, ‘ \ ‘ : far Hussein 6.3.40 -
% N § fomag tugsedio Rolak 1.1.46. B
40, 30 ¢ Ran Sinch 2‘,’“',’“3" 3insh 3;5‘5 gg .
41, 146 D Mont Ram e Ham -

42. 3 - ©C Babu Lal . Ram Charen 15,10.46 -

43] 214 D, (Ganza Prassd. ey  Mundery . LB 4 -2

44, 32 C Ron Ujngir Fan Kishore  2.7.4 -

45, A C Ramzan §< dald Mohd, 4.9. 420 e

46, 183 D  Rajs Ren 31 covind  3.10 -

47, 160 D. Jol Ram ~ 7ngdao Ly e

i ' "~ gontdes®e

&
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. 4 ]64 . .yahr""“‘* --n;—-ﬁ_,“-_.:“‘mﬁ"‘—rm m-;v.,
,j - g 157 g Prem Narnin - 8/Shrey o = oo e
50. "1 D R Sownk Ants Din .
61, 150 Uangg D Munshi R 20,7.47
87, D Chanden 3 R mo 414 L
8! 1o p afdrn J3ald W an 3nhat N -
52 ™ D witm et B By o -
‘ : % Ram ' - hnp -4 -
5. }Z;’ : g - Batu Rem . ‘K.he{.mahm' 1. 16‘,&, -
56. 174 Ran afore s Lol Bohadur 1.7 a9 § O
87. % D dhutye DER \e Pal Govind 7,42 1 o
8. 175 D Rm g.{ %?m Kishan - -~ "’~ 246 o
R 3 eer. D, T
. 27 D J**' sh ukar s LoD o =
- 61, 1M D . "Vishwa Nath . Lel Bah‘ad&?o 19.3.48 -
o 87 : . 2 -~ 3ri Ravy . Budh o ‘ _‘}5-”.48. -
4 "*63' :;61 g & hi, Haftg: _Raja A yra. -
-' ' '&‘ti Ahmad s Abdul Rahman ?0 -
~ Badloo .12, -
» : Lal R Lo 1..1.5 C
- 29. f 8' : “nn L 1. -‘\ . _Rem Hagakh . e o o
% ) f Rrﬂ- Kiﬂlﬂ)re 1.7 —
§ C e 3 c X my..wh Matsco S
. ‘i: 196 v Chhadu ooy cha Ghosh. 10 9.:4" -
o ‘ 7. ’?:"!fv)A'ﬁ' g Mahosh Pd, 1:4' Bangrsi o e -
v ?8 TV Sundar Tal 22 Mahrn) Din . 2.10,81 %
- R THI Ak i3 Kleshwar Din  1.1.51 - o
'n 193 0 Keanl ) Hirs Lal 4,3,49 -
4,3 Rﬁ"l Kv“ilasha S t:l : ‘?’1-43 : .c e
7? ﬂ ""'-oﬂrl Co Sghl ﬂm " ‘2051 - .
‘m“ % D deharfl Inl 2 Sita Ko - 6,103 TR
- Y ! D . 8.K. Pans Ay aapat Lal s peg
e s 35 & Kern M.N. Dgss . 8.3.50 30
Y 'h. BTV g Agan ALt : l:i;;rie” ' a. 1:50 Y -
& 8'3. , 1;56 : Hmsher Hahadur 0$l£ Al 6.7.50 -
‘I aa‘ ". D Rﬂ"j 3;""}"“' r ‘ Ln] . % year. )
o M 36 D Mo Lal Sty Dna 31,1247 -
oo o2’ Do Bun Shad fam Snorttra 20 Yoas" -
' 8o 200 D Idu Rym . eral 23,1.43 30
.8y n C ' Bhagat .~ Rren Ha) 21,40 -
. Y. 226 4] Ran Krisham Sarla prasad LISRNET S
; gg ‘3(1) D Ren hj=re = .ﬁ”gahF:ﬂsad L 50 -
. D jtm Nlvas’ aran |, 6.10.47 e
- %0, 8 0D Kom Saran . Lagnd Prasal 23 years -
| 01, 51 e ayan Mchal  24.0,49 =
T 9%-‘ 224 D. N\ R Kishan =~ ;:m Wn::i 5. L4 p
. 3 D . A 2.8.49 '
) 34. 13% g‘ 0%32::’”1 pd . Harl lal ve gg _
. ‘3 ‘c’ﬂ 4,11.49 . =~ .
‘ ! D Rmmhar Saynl Birdantd 15,250 83
. : . vn’_f;(, ‘ L , : __  cc-?tfl,..,a'
1“ - o %\\\%\_\;\?S\f\f\f"\\
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97. 53 oo T 5. T T T
9. 180 B he oo o T 6 T
B ERS R Y
00- - P Gnuri Shanke Matkh . 26 |
- Ra anker wura Pd 26-4-48
"101 ‘ vinder Prntap Viehwa Na ¥ 1-1-5 -
102 237 p’ 8i1gh ap Nnheshuﬂath 6-—6..5‘- -
2230 Mya Rom " Singh oty S
104 249 D :ai;j“ gagﬂnnatn ‘ -
105 22 D R cy 'L Huneshwar 10-7-48
2t im Asr / Bhiol ’ L -
106 263 D Eamal YWY oy .
107 54 D . Shiv Rat e AT .
108 247 0" Ram K‘runn - Man q ALl 1&7'47 -
109 259 D  Kem 4 shina Ge groo 18-11-44 -
10 215 D Cn cahliel 2 goya Pd. 1-1-49 . 8
1 1% b andrika heo Murat 1=11=50 «Ue
,; 109 D f‘*\}{\ Ram Kade Din ' e 0 -
'S 262 D th‘mbu ' Dukhi’ Ram e -
SE p ERL . B ate 1
V9 195 ¢ Hoba,in“’-.‘ Moh Lakhan . 5_.8"46 R
17T 243 D Bh‘iratpcﬁ Babu ani Khan 25—“?2 - }’
18 58 g dabha Jltﬂnd Dass Pt’nch:l; ‘9—2..5:6 et (.'
4 8§ gl o s -
" .. aiju °hdcﬂab ‘ . ‘e ro-
g:; 223 : g ?f;y;? Bahadur gita s 1-4-50 ' - h‘v
b ' nki Pd am Sunder ‘ e -
2§ B e pie | HLE
: s Avadh A -1=50
25 &y g ,_Rﬂjend;r lU ' Hem~M;Md - 4-6-49 - -
126 - 4 Suresh Chaﬁgd'wa Parmeshvar " -
:g? 26$ 'y ?hl.u- Caand. .:‘NQ fan_Larey - I -
S S Snynn Ll - P arar) IR
185 a2 B D me T B X
. h‘"i'“ 33‘-?.:\2:.0:- 4 Sokan lal - 1=1-45 -
132 244 b Upadhya =+ sri Nath Upadh 22 yearas 8.0,
:3’ 158 D ?‘“ﬂ‘mun ! “padhaya 14-10-47 -
'34 65 s 13;{ Dayal Sahdeo’ ' T
1‘32 253 D i Randra, Awya Bga oot -
da b b R i, -
i}& - }";g ' g ijfl‘x—{:l:th ﬁ;g:gg\mr ) 3::3;:9 :
139 279 D Eaileen Harad Raj Brradur 20 yerrse =
140 5 LD Hewn Lol 8 Busgwati Pde 2-2-51 -
141 165 ‘b Kewi oo Babu um * 14-7-50 e
142 112 D PrLirtoo Ham Jotan : !7-10,.‘5 9.C
: , ~ Ban Charan Kisrors 26-5-41 3,0'
Y I T an - Busal 50 -
iy h} o 20-12-50 -
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- Shri Duty " 8hlv Prgaad 4,1.52 -
b Asha Rnn . Ram 21t o "o
D Ram Dayal . Gnjadhar 16.11,48 39
g ftmmshwat 4 . "al]gbir ' ?3.4*5“ -
Ram Poarey v« i Chhotey Lel . %0 v ara o
D Sant Ran ' Ram Nath 12.10.49 .
D Nank an Hit Lal 10.11,44 -
b Ashok Kunnr Ylsrg  Mur)q Dhar Misrs 8,9,.50 -
b &dal Singh Soni Pal 15.12.48 a0
D Ron asrey Jhur{ Rem 12 yegrs -
D Chauthy Kuber 7.12.47 -
D Ram Hit Chhutkan §.0.47 e
D * Hom Phpl Jhurl R 84 yoarys -
g Narvadeshwat Vidys Pragad ?. 3,52 ~
D Rom Nuyrash Ran adhar d C
¢ Badrudiin Mohd, Yaqub 10.6,49 -
~ Sunder Lgl Ram Jae ‘ 12.12.47 ~
R Heusla pd. .. Ayodhys Pd, 11,248 ar
D Jagiivan . Mehi Lal S A : 0.
D Rejundra Pd, R.R.Tadhays 1, 7.48 E3
Upndhgye . ) i
/4 “Bel Mohan st (Ds%) Ram Chander Ded 9. 10.81 dr
1] g.w Uja@;ar Kay Ball "“ -
Y Mohd, Mumtgs  Mohd.Nuseér 7.11.51 - -
b " Prom Shanker Kutar 'ag‘ years ;0
D Qur Chgran Cmimi aé ‘yea:a s
D Ginni Lal Kallno 1 ;eaﬂl
D . bmar Nath ;Inﬂr(‘.tll ﬁat' }g.x;‘;” ey
Munashwar ¢ 88 aLh -
8 1.7, swing D, 3, swing M. 7. 46 P
D haw Uyagar 3F Jhingur orsr
G . _Jem Chandar Mahabir Pd, . "l? . o
Ham 3ghadiir” Bisheshsr. V75 e
e Kamel Kishore Mehadeo Pd. 46 o
“TOsut sa Hargunl - ‘;'5 &7
Satnam 3ingh Joginder Singh 0.9 48 T,
8ant.’ Ran Ramashwar 1. 7.48 v
-~ Sohan Prakash ! Salu g;" . 1'5. 1 i
guten Mt " v paxrte . 31,7.5%,~ 4
. Bashir sd «f AR -}
hupender Kuwer ﬁhi ghandor Saunaalg'gr -
Kutabullgh ‘ dri oh 5.7.%2
Wohan J1t Singh  Trilok atngh 5,733 . =
Hangal Ham S Lnuha;l, “, 9,46 -
Lalfu Mata t.l "12.50 .
» Raa Padarsth Hom Daya 19.9.49 .
N ' ”athur. bY 5? -
\ naj dahadur 12.12.¢0
Fakirey
Raihey lLsl ahik ha 1. 10&51 -
Kesha;’ Pd. Gain’ 10 16,72,
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35, | | 97 - ¢ Ganga Ran Chabi Bahadur ) 15.10.46' -
U~ VO

N '+ 3uresh C & a FEReY R

8. ':g,, ¢ 3nty n,,.-Zz'.:""  Hathurs P4, ¢ 10.10,52 ©
9. - 101 3 “Buru Pd, Lo Mg‘* Lel, - ag'g‘ﬁ?‘« e
00. 102 ¢ Shiv Pu an s “ sri Lol 26,99 - o
01.; 109 8 . Q\Ac!amg ' ". =c J Kal‘an ‘4' * T -,
M W0e S Ham anqar» handriks Lel’ 10.50  «
S Pamm-»«*«-. . “3Woh Narain Rt 3 L
203 105 g Gange Pd.Srives-: 1.1.62 - .
28?3.‘ e o ,%gdm;ba Pd..  Remchbab R -
F . abar :
S 07 G Inder R T 5 T
o7 18 6 D 8.l 40 1
=200 111 g L gil aval' Bux gi’?;“am 10,12, 80 -
208, M2 o arueshgr a Azom quder 29.8,.52 oo
ann’ S AbL Har Hath -
58, s b R R
Ml ua p -%ﬁlgnﬂ:wn | ';ﬁ{}f“lh“ussaiuf' R

o 2 . . as [ ] - i
215, 23 D Jat -,‘."”_" ) .Dayal ngr ; 24,43 »\
a4 . Ram Baran adav R XL
714, 29 D Site Rov Horsl - IR 1RO T
17,0 201 <D 3abban P4, Deo Nandan Rew 136,45 3
;'Q.J-’&'ia D Rea Avadh Molisn Ram - 19,47 0
219, 210 D Ren Dherd Qodaghar s o
20. 167 D Ks1100 Hem - Jaglso 32,1749 .
i S R :

. D R s : . ' | ‘.50 - '
223, 203 D ) viu‘;a hng “ Ram Pragat 21.7.680 :
N nsh Chondrg ™ Sundad Lel AUSsL e
M. 27 D e el Shveatava b :
77%.. 164 D Rajst ga ~ asharfi Lal . 9.7.52
226, 18 8 an iindeshwari ) ©31.7.549 "

2137, D "ﬂdﬂn La! Monn L ) 11.7‘58 -
.“4'9'3'8.‘ ¥ D Ran Baran Rm,ﬁ el 23 yeors -
78, 211 D Rem Herakh arsin .. e
23‘3..‘ 9192 D K.C. P B ' Shlvﬂath ] gl -
330, w38 D Keat paed Kedar Noth .~ &5 -
g3, 374 D Ran sm‘a'in 4 ‘ggnhoo- pe -
233, 113 ¢ Mewa Lol <8 i al o Ve
83, 115 © Thakur pa.’ . oﬂ}iaion K 20.7.53 “
2. us ¢ Rom Golsm  Mata sadas {2:%‘;’1 -
A R S 1 I
238, 119 G \....0mar ;‘,Qﬁ“ 8.12.80 34
;.‘39. 120 ©¢ Bhla Kath Lal el :617‘496 b
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R In thy Usniral idministrativs lribunal, Allshabade
\'1;( é\ :
f B Applic? uiom e 174 of 86- :_ﬁ‘&\, :
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< Tha Gynaral Managgl,
’ o «o Bspondinis

o Rlyo & otharse

Pixad For 18-g=1987.

AFRIDAVIE

In support of Application datsd 21-4-1986 and R plication

A datad 17-2-1987 £112d on bghalf of tha applicant.

» : .
1 Shanti Prasad §/o Sri Sri Mengal $ingh, agsd abeut

31 yaars amploysd as a Khalas‘i undar ths Chisf Tslscommunl-
or i;";g?lang 8}, Wortharn Railvay, Charbagh,

th as zmdara

il

\ cation Inspact
¥ Jucknow de haraby solammly affim and stata on 02

That the daponsht is tha applicant and ha is convarsde

1.

with ths facts of thy casd.

That thy eonuams of paras 1 to 12 of thg application

% ‘tha mowl?dga and biliaf of tha daponant and no‘thin,g f

/o ,.;?%'5 ﬁéﬁ %g« wrodict
e -;“aﬁ** AMas baf Gannactad By tha daponmt.

of ths application datad

Be glha’c ths adm:zmra 295
21=4-198 6?2/&11& anngxura 9 & 10 and 1'7 tc thy Raplicati

ars photostat copy and that apnaxulsg 1,4,5 6,’? & 8 of

i

‘i
application datad 2 91-4-1986 and 11 & 12 of tha Riplicat

ara trua copy and comparad with tha original by tha

dzponante

% *\‘--ek“i :\\G '

Datids @198’7 D - Daponant

00?11;53-' LR 3N 29 ( 2)

.’ ~




¥ yRIFICARION - D

1, Shami Dra,sad, tha daponm"i; apova-namsd do harsby

varify thas tha can‘cmts of paras 1 to 3 of tha affidavit

ars trus $0 my knowlzdge and beliaf and nothing has bi3dn
concaalad by md.

i

Signad and varifizd on this J%fn doy of Habruary, 1987

in tha court compound at JTucknowe.

> L

- a5
B,

(A . v —
& V3 Tic k.o . v RN N
i byds 18-2-1987 Dipmant

SEAMO

R ) "324 L\ #
T ias e L .
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1, Mohd Ilias Advocata, 4, B 4. Bagar
Contte idintify the daponani Shanti Prasad

who signad bafora ma.
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In thy Usntral Administrativa Iribunal, Allahabad.

.é.pplica:cion No. 174 of 86. , &

N

| o>

Shanti pPrasad . . Apgiicant
Varsus
-

Tha Gsmaral Menagar,
Te R1Ve, Raw D 1hi & othirs. os Haspondjn'bs

Pixsd For 18-2-1987.

Applica'tion,‘ for pirmission to £ily Rplication to tha

Eap];y f:’a.ladr on vaaha‘lf of ryspondints.

It is most humbly submittasd that thy Maspondint
To. 1 t0 3 arz jmployars and thay maintain thy sarvicy
racords of thy applican'c and Ryspondant to. 4 to 1Q.
Thy raply is avasivy and supargssivy of thy mavarial
facts with tham. So it is just and axpadignt to fils
ragiic ation to tha r3ply for pro_gar adjudicasion of ths

CaASYe

\ .

"hargfors 1t is prayad that thz Hontbly Tribunal

" b3 plsasad to allow tha agplicam,t to £117 raplication

t0 tha raply £ilsd on bahalf of thiy rispondint as followss

1.  Tays tha paras 1 & 2 of tha r3ply rilating to

paras 1 & 2 of_‘cha application naad no raplication.

2 That in raplication to para 3 of i riply
rylating to para 3 of thi application, iv is

Fhad™
submittad-l;ﬂ:‘ha danial is avasivy. Furshir it raisas

irrylavans commants JIn this para. Th2 answyrs wo
th3 quistions rais:d ars availably in para 6 of tha

agplication and shis raplication.

GoNnTde o o o o (2)
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That in riaplication vo para 4 of vha ra gly’%-- :
I"ala‘aing to para 4 of thy aypplication, iv is
submittsd thav whi subjicts mattsr of adjudication
in thy agglication;;qgrassion of sanidrity and
aromotion, so withln thy jurisdiction of tha
Hon bl Ardbunal WS 3(Q)(11) of w1 Adninistrativa

Tribunal) 4ct 1985,

that in ryplication %0 para 5 of why r3ply
rilaving to para 5 of thi a2pplication it is
submittsd shav thy applicant nas bim riprisiniing

in thy dgpartmints from why vicy b2gining. H3 has

ri1prismt3d his cass av vhy varlous lival of <hy

0ilvay idainistrasion, and ha has comy bafors thy
Ton1bly Iribunal afwir ixhauscing all thy ramydizs

availablay wo thy apulicant.

Mav saras 9 « 10 of thy r22ly rilacing o
paras 6(ivy and 6{v) of vhy 2pplication ni2d no

raglica‘tioﬁ.

et in riplication to paras 6,7,8,11,1%,13,14,

15,15 & 17 of thy r1ply rilasing to paras 6(1),

WAV
biviiJ

-

stat), (1), 6lvi), 6(vil), 6(ix), 6(x), 6lxl)
and 6(xii) of ths application respzctivily, it Is

snbmittyd 28 undir s -

(1) ihat Faspmdimt Yo. 1 TO 3 ard cognit 2artlis
' and thay ary fployir of twhi applicant and
Arspondimts ®os. 4 o 10. Thay maintain syrvica
rqcords of thy Lailway sqrvants andar thia.
+hy raply has nov comq up with full sgrvics
partviealars of fespondine Toe 4 TO 10 in an

honist and imparitial w-ay.
UOn'bd. e o @ (Z)

o sty
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(11) That the fdilway Orgenisation has varlous \\\

dgapartmints. fch departmant has numbar of

promotion and séanlority unit. Tha promotions of

Bilvay sarvants ary ¢onfinad to thy rispaculvy
promotion and sanicri'i:y 'ﬁnit. tha Joplicant and
r‘aspondmt Fos. 4 to 10 ary a-ppointid in ths
Signal and Islscommunication Idparimint which
hast two pr'-omot:i.on and S;iniority unit for
Khalasis, namily onq for Signal and thy othar
for .L‘alacommumcaﬁcion Branchys undar tha aignal
Inspac tor and s 1ac0mmunica,tv on Inspyctor

rispictivaly.

{i1i) That thy CGasual Tabours shall count thair
Saniority from thy daty of thair posiqiﬁg‘ in thy
rigular cadry aftar scriming and forming a
papal. In casy of raquist for transfar from ona
sawiority and promo*bion anit to ano*t;haﬂr;' the
Falilvay sirvent saax;ing such raquisu, transfyr

ncﬂl vaks thaxr s;nio:c-ity at thy bottom balow

all working on shs lasgr unit on tha data of

- ronstar. A Des “’f‘?"’?' /dawle fbj 57}@ o/,/.&LZo«&

(.

€iv) That tha fspondint ¥o. 4 to 10 wars all Uasual

Iabour. Tha Rasgondant"m‘o. 49648:9 & 10 ‘wai'f;
scr3nad during i«‘abmm, 1978. &ccordinély a
panal of 356 numbirs of Sc‘ra’qnad Gasual Iabour
was drawn for thair absorption in thg pigular
cadra in fcha oromotion and siniority unit of

E Sig.nal Khalasis‘un.dar the Signal Inspic t_ors
vidas Sanior Divisional 2irsonnzl Officar
rortham filvay, Iacknow Division To. 220~V
-4./5&.9.‘(&'\‘) datad 24-2-1878 in which thy namas

of dasoondﬂnt W0e 4963839 &: 10 aop2ar at b[\‘ 175,

Gontde o » 0.0(4_-‘)
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(vi)
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@
208,965,299 and 75 of vhy pan3il rispictivil

4 photostat copy of thy sald panil is Annsxury
(9) £i13d4 on b3half of thy applicant. thi
sciwaning particulars of mspondint Noe 5 & 7

ary not availabls.

Thav thi applicant Was scrisnad on 23=-1=77 and
25=-2-77 for his absorption in thi rigular cadri.
A photostat cogy of sérasning particulars am
Anmixura (10) fllad on bshalf of thy applicant.
On th? basis of aforssaid sc maaning, thy
applicant was absorbsd as Khalasi in thi
sqaniority and promotion unit of W3l3communi-
catlion Fhalasis undsr thy Chisf T3l3c ommuni-
cation Inspjctor on 4/5 - 2-7-1977 duly
m3dlcally sxaminyd and found £itv. A truz copy
of Madical Mmo is Mnaxurs (12) filad on
bshalf of applicant. it is grasﬁmad.uhat thy
3spondint Wo. 4 to 10 wiry absorbid in thi
s3niority and frgmotion Unit of >ignal ghalasis
undir bignal Inspactor som3y timys aftar Fabruary
1978 and thyryaftyr secught for r3quist transfaf
from oigna? fo T313communication Unit. thus it
1s fully 3stablishad thatv thy ayllicant is

sinfor to thi Baspondint Wo. 2 to0 10.

That Inraxury 1 to thy riply £31134 on bihalf
of thy Opposlt fartiis rmlating to Aspondint
0. 1, it is submitted that it is a cyrtificats
of vasual Iavbour working purpirtid o b3
grantid on 9.6.1575. such c3yrtificgiys am
graniyd to thi risrinchid Yasual lavbour for
sgiking/ futur: gmploymint as uasual IAbour.
vhis ¢3rvificaty is of no work in vhis casy.
Bicausy tha simior.ty is counvid from vhi davd

Uonsede o« «(3)

S SN
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R
- of posting in tha mzular cadry aftir scrisning.

(vil) Thav thsy mtriss In tha ramariks column of thy

»#en3l of 1980 as \rnaxury II %o thy r12ly £11ad
on b3half of vha Msoondins » 1ts31f spyaks thas
Thi applicant was "alrjady se ri11n31d during 1977w,
M1r1ly <hs rqg@tat:{on of his nam3 in thi pangy)

of 1980, will in no way 31f7ict thy sinlority of
thy ayplicont from 1/5 - &/7/1977, thy datiy of
his posvting aftsr vhs scryining. 3inci vhin hy
2plicant is in an m-intiruptid moloymint undir
thy Chisf Signal « ‘w71jcommunication Inspjictor

( &chargi) Incimow.

(viid) thas 1arlisr to thy yiar 1980, a gan3l ol 45
numbar of oc r3nad uvasual LabOur'was fomid in
vhy yiar 1971 for absorption in why rigular
cadm as iylicommunication Xhalasi undar Chiaf

&1 ycommunication Inspictor. A trai coly of thy
panil is Annzxury (11) £il3d on brhalf of thy
applicant. In thi tWo panils of 1971 & 1980, tha

namis of th: Asgondint nowhiry 3xisvs. Apparmte-

-1y it indicatss that thy &Hspondint ¥o. 1 to 10
+cam3 on riquist transfir from thy Lromotion and

Saniordlty of 5iznal to Mlscommunication aftyr

thiir scmIning in thy yiar 1978. So thay ars
junior to thy applicant. During thy pindincy of

this application, tha Aispondint Ko. 5 « 6 havi

furthar basn promotzd. A photostat copy or ivm
samy is Annaxury (13) £il32d on b3half of ths

applicant.

Thas in riplication to pare 18,19 and K of
thy r1ply, iv is submittsd that thi apslicent 1s

provid sinior o thy taspondsnc No. 4 to 1Q an.d ha
1s mtitlad for thy prifirincis in th3 promotion
. tontde o 00(6)

B NN
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over the Respondent Fo. é to 10. The applieant has been
representing his case regarding sc_niority since 1979, and
in 1984, vhen juniors to the applicsnt 1ike Hespondent

Foe7 to 10 Were promoted, the applicant felt aggrisved
and found out the eorreet position avout semiority and it
1s in that proesss that it came to light that before
these persons, the RMespondent No. 4 to B, who Were junior
to the applieant ware 1llsgally promoted. So the represen-
tation wers made as statsd above and before 1984, the

promotion and panel position of Mepordent Wo.4 to 6 Was
not known as they had eome from Signal to hlumnnhg-
tion Sab Braneh of Signa) and Mlecommunisation Department

U7 g eopyg T ;17»““,75%« O, Gubntn’d 4,0 6,7.8 /915404
8¢ That Sr4 Ram Swaroop, Assistant Personnel Officer

has signed and verifised the reply on behqlf of Onion of

India wko 1s not mspondent in this ease. The respondents
are particular offielials and indivisual Hilvay employess
who have not authorised the aforesaid Sri Rem Swaroop to
verify and sign the reply on their dehalf in aceordance
with Seetion 12(2) of the Central Administrative Iridunal
(Prosedure) Rules 1987. So it 1s 1iable to be strasked
out from ths records of the proceeding of the Hon'dble
Iridanal. ’

HERTEER

Dateds 12-2-1987 Applieant

. . VERIPICAZION

1, Shantl Prasad, applieant abhove named 4o heredy

verify that ths eontants of paras 1 to 8 of the repli-
eation are trw and believed to be true by ma. v

Signed and verified om this 12th day of Rbruary,

1987 at Tacknow.

Applicant





